The Railways (Amendment) Bill, 2024
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SHRI BAPI HALDAR (MATHURAPUR): Thank you Honourable Speaker Sir for letting
me speak on the Bill. | also thank the people of Mathurapur Constituency for their love
and support, today | got the opportunity to speak in the Parliament. Honourable
Speaker Sir, through you | would like to draw the attention of the Railway Ministry. We
get to hear about many new projects like the Amrit Bharat Station, Vande Bharat
Express, Bullet Train etc. Practically, infrastructure and service are the two main



components of Railways. There are many places where infrastructure exists, but there
is degradation of service. Honourable Speaker sir, in reality, we see the only lifeline
that common people have is the Railways. But the Railway Ministry acts indifferent
towards the security of the common people. Seems like they are not serious enough
about passenger safety. Honourable

Sir, the trust and confidence of the common people towards the Indian Railways
is at rock bottom. During the tenure of previous governments, the senior citizens used
to get a concession on their long travel ticket fares. Now this concession has been
withdrawn. | believe this should be reintroduced as soon as possible to help the
common people. Honourable Sir, the way current railway services are deteriorating,
the way the number of employees in the Railway services are being lessened, is
similar to how they are curtailing the number of railway compartments. We have seen,
that train gets canceled anytime and this has become a practice. Common people are
finding themselves in huge trouble because of this. Still, we don't see the railway
department taking any major steps to change this. With each passing day, the Railway
fare is increasing, but the services are degrading. Lakhs of people are commuting
daily via train by risking their lives.

We have heard a lot about new technologies. We have heard about Kavach. But
in reality, we haven't seen those being implemented and the common man is deprived
of those facilities. Frequently we wake up to the news of some train accident,
someone dying a mother losing their children to an accident, a brother losing their
sibling or a child losing their father. This is unfortunate for us. | believe the railway
department should prioritize more on passenger safety. The small halts and stations
lack in providing proper service to the passengers. Honourable sir, in this regard |
would mention the Kakdeep and Kashinagar stations in my constituency. There is
infrastructure, yet no train stops there, thus the people can't avail the services to this
date. The common man has pleaded many times but the Railway ministry paid no
heed to them. The previous member of Parliament also demanded this several times.
The common people have demanded to increase in the number of platforms in
Madhabpur station, but to no avail. The common man has to commute daily through
the unmanned level crossing risking their life. | would request the railway ministry to
please look into these matters with urgency and help the common people.

We have been told this time and again that in West Bengal, we haven't provided
land for the work of Railways. West Bengal has been labeled like this. However, |
believe that this is a lie. | can state with utmost responsibility that from
Lakshmikantapur to Namkhana, land has been identified for the doubling of Railway



lines. The Railway Department has not yet started the work. We have told them
repeatedly, yet no work has been done. From Jaynagar to Raidighi, land has been
identified for creating a new line. That has been proposed in the budget during the
tenure of the then Railway minister Mamata Bandopadhyay. That work is yet to begin.
We know, that many trains in West Bengal that were stopped during the COVID-19
pandemic haven't been started again. Through you Honourable Speaker Sir, | will
request the railway ministry to resume the services of these trains which were stalled
during the COVID Pandemic.

Honourable Sir, in conclusion, | would like to request the honorable Railway
minister to not discriminate against West Bengal and the projects within the
Mathurapur Constituency which were included in the railway budget presented by the
then Railway Minister and current Chief Minister of West Bengal Mamata
Bandopadhyay should be started without delay as in the new rail line expansions
between Jaynagar to Raidighi and Lakshmikantapur to Dhanganga, Namkhana to
Bakkhali, Kakdwip to Gangasagar. | have said this numerous times and | have also
informed the honourable minister through a letter. | would conclude my speech by
thanking you once again.

SHRI TAMILSELVAN THANGA (THENI): Hon. Chairman Sir, | thank you for allowing
me to speak about Railway Amendment Bill. You earlier brought Bills to amend the
Aircraft Act and also the Criminal Procedure Act. The names of Bill were in Sanskrit.
Aircraft Bill was something like Bharatiya Vayu vahan Samhita. | could not even name
this Bill correctly. It is in Sanskrit. The criminal procedure Act was named as Bharatiya
Nyaaya Samhita. These are Sanskrit names for the Govt. Bills. But this Railway
Amendment Bill is not made into a Sanskrit name whereas you have named it as
simple as Railway Amendment Bill. | appreciate the Hon Railway Minister and thank
him for this move.

The intention of bringing this Bill has been explained by Hon Minister for
Railways. Old and obsolete laws cannot help us and they have to be changed as per
the existing requirement. If we merge these two Bills, if we bring a new Bill, it will be
easy for managing the Affairs of the Railway Ministry. This was what has been said by
Hon Minister of Railways. You are appointing Heads for the Zonal Railways. You
should give preference to the Officers who know the local language so that it can
benefit the passengers of that area. If you appoint an Officer at the rank of GM or Dy.
GM in Southern Railways of Tamil Nadu and if they do not know the local language,
Tamil, it will not help the passengers who wish to go and meet them. As they do not
understand the local language and there is a gap in communication. If you appoint



Officers who know the local language particularly Tamil it will be beneficial to the rail
passengers. This my humble request.

In order to prevent accidents, you brought Kavach System in Indian railways. You
have allocated 800 Crore Rupees for this. Hon Minister is very much aware of the fact
so many accidents take place in railways even after Kavach was brought. This
Kavach system could not be implemented by you completely. If you bring Kavach
System for all the Trains, we can create a Railway system free of accidents. This is
our intention as well as yours. This Kavach system should be allocated more funds
and should be extended to all the Trains so that we can bring down the number of rail
accidents. | think the Hon Minister understands Tamil. When we travel in trains, we do
not get good quality of food. | am not just saying this as a complaint. The catering
facilities should be monitored and of good quality. Not only for me the rail passengers
especially the general public are of the opinion that the food quality is not up to the
mark in Trains. Similarly, you have to look about toilets. Several thousands of rail
passengers travel from Kanniyakumari to Kashmir through trains every day. Several
Crores travel though trains. Toilets are unhygienic. You have appointed persons for
cleaning the toilets but there is no supervisor to look into the working of the person
who does cleaning of toilets. Every train should be given importance as regard clean
toilets and quality food. In the CAG Report, Railway track about 20 percent of them
are in worse condition. They should be upgraded. You should answer what is the
proposal you have with you to upgrade these 20 percent of Railway tracks which are
in worse condition. About Loco pilots: women drivers, loco pilots are operating these
trains. They are forced to operate these trains for 36 hours continuously. | want that
only these women loco pilots should be allowed to operate trains for just 8 hours a
day. You are giving only 6-month maternity leave to women employees of Railways.
Similar to the scheme in Tamil Nadu, Hon Chief Minister of Tamil Nadu has extended
1-year maternity leave to Women government employees of the State Government.
Such a thing should be emulated by the Indian railways. | request Hon Minister for
Railways to implement this One-year maternity leave scheme for women Railway
employees.

You are naming the Trains. Vande Bharat is a good name. Many people use
these trains. It is a welcome step. But the names you keep for trains are Vande
Bharat, Tejas, Namo Bharat etc. But the Trains in Tamil Nadu are named as Pandiyan
Express, Cheran Express, Cholan Express, Vaigai Express Malaikottai Express,
Podhigai Express in Tamil Nadu. If you name the Trains running in Tamil Nadu in Tamil
it will be good for the State as well as Union Government. People will also understand



the names easily. | humbly request that the rendering of names of trains should be in
accordance with usage of the concerned regional language.

In order to generate income, Hon Minister has explained the details. You also said
that only when there is cooperation between the State and Union Governments you
can lay a new railway line. When Muthamizh Arignar Dr Kalaignar was the Chief
Minister of Tamil Nadu, he said that ?when we ask for a new railway line, the Union
Government says that the State Government should give 50 percent of the share
money for that rail project. We are ready to provide that 50 percent share. But will the
Union Government provide half of the income that is generated from that new rail way
line?? This was asked by Dr Kalaignar. There was no reply from the then Union
Government. Therefore, we have so much of financial burden in the State of Tamil
Nadu.

Hon Minister talked about income generation of Railways in his speech. We say,
we want a separate allocation for rail projects of Tamil Nadu. Sir there should be a
new railway line between Erode-Palani and Dindigul-Sabarimalai. | can explain the
reason. Approximately 1 Crore people every year within two months visit Sabarimala.
Every Month 5 lakh Ayyappa Pilgrims visit these places. We want that a separate
railway line should be laid between Dindigul and Sabarimalai. Even if you don?t give,
you can provide a railway line between Kodaikkanal Road to Theni for a stretch of 48
kms. Ayyappa pilgrims throughout India can come to Theni and from there they can
reach Sabarimala from Theni which 50 kms by road. | request Hon Minister of
Railways to look into this. New railway route between Dindivanam-Tiruvannamalai and
Perambalur are also pending for long. Hon Minister knows Tamil. He understands the
sentiments of Tamil Nadu. He should allocate more funds for these Railway projects. |
request that Hon Minister should give importance to Dindigul-Sabarimala rail line
project. Thank you.

14.00 hrs

SHRI G. M. HARISH BALAYOGI (AMALAPURAM): Sir, thank you for giving me an
opportunity to speak on this important topic. The Indian railways has been part of each
and every one of us across religions, language, cultures and even generations. Much
like an old tree in forests, the Indian railways has seen our young nation grow from an
exploited prisoner of the British wherein trains were used to carry out our resources
and people for the development of the colonizers to a new born nation where the
people began using trains to discover new parts of the country, set up families and
work towards the growth of our nations. Now, as a purpose-driven youthful nation, this
is at the crux of achieving greatness, not just in Asia, but across the world.



The Indian railways is the thread that binds together the fabric of our nation. The
growth we see in our country today would not be possible, had not the Indian railways
been present and grown over the last 200 years. The astounding numbers have
rightfully earned the railways the title ?Lifeline for the Nation?. Under the visionary
guidance of our hon. Prime Minister, Modi Ji and the directions of our Railway
Minister, Shri Ashwini Vaishnaw ji the Indian railways has grown exponentially towards
realizing our goals of Vikasit Bharat 2047.

Over the last 10 years, our railways has established, upgraded and operated
more than 1,20,000 kilometres of rail lines, 8000 railway stations and served more
than 600 crore passengers annually. Gone from laying four-kilometre per day in 2014-
15 to 14-kilometer of tracks per day, it has achieved almost four times increment. We
have also achieved double electrification of railway lines across India within a decade.
This shows our Government's commitment towards the growth and development of
India and its railways.

Respected Chairman, Sir, my own State, Andhra Pradesh has very fond

relations with the Indian railways starting all the way back in the late 19th century. This
may sound strange given that our State for all practical purposes, is merely 10 years
old, thanks to an absolute unscientific bifurcation, wounds were deep to an anarchy of
last five years. My State is finally now healing again, thanks to the efforts of Shri
Narendra Modi Ji, our hon. leader and Chief Minister, Shri Nara Chandrababu Naidu ji,
and our Deputy Chief Minister, Shri Pawan Kalyan ji.

Sir, the previous State Government sold nothing but false dreams in the name
of progress. This is aptly represented by their failure to fulfil their major poll promise of
setting up the South Coast Railway Zone, a truly cherished dream of every Andhra-ite.

Every year from 2019 to 2024, loud and empty announcements were made, yet
nothing was done. It was due to our party?s actions and continuous efforts that the
failure to allocate land on the part of the previous State Government was uncovered at
the national level, showing their hypocrisy to the world at large.

In absolute contrast, as soon as the NDA Government - Modi 3.0 and CBN 4.0 -
came into power both at the Centre and in the State of Andhra Pradesh, we
announced railway projects worth Rs. 9,150 crore in Andhra Pradesh. We also
sanctioned construction of a special line from Vijayawada to the rightful capital of our
State - Amravati. Also, a lot of beautification projects under the Amrit Bharat Station
Scheme at almost 53 railway stations across AP costing about Rs. 1,397 crore were
announced.



We have delivered in just five months of the Government more than what they
have done in five years of absolute power. This is because unlike the previous State
Government that crushed Andhra Pradesh with lies, murders and corruption, our
Government has uplifted our Andhra brothers and sisters with development, growth
and opportunity.

Respected Chairman Sir, now | come to the Bill. | would like to state that the
Railways (Amendment) Bill, 2024 marks a significant step towards realising the vision
by shredding the outdated colonial shackles and ushering in necessary changes.

This Bill introduces essential amenities to streamline administrative and legal
procedures related to the Indian Railways by granting authority to the Railway Board
and enabling it to effectively discharge its duties. This is a clear indication of the
commitment of our Government to cut down archaic laws, replacing them with
indigenous and futuristic legislation.

Respected Chairman Sir, as | come towards the end of my speech, | would also
like to mention a few points that | believe are important for the Railway Minister to take
a note of, to take our railway services to the accelerated path of being the best in the
world.

There are three ?A7?s which | would like to mention. The first one is the
accessibility. As | stated earlier, the Indian Railways has been growing at a record
year-on-year basis for the last decade. | applaud the Government?s unwavering
commitment to connect many cities, towns, villages and hamlets across the country.

HON. CHAIRPERSON: Kindly give your suggestions to the Minister.
SHRI G. M. HARISH BALAYOGI: Sir, | will take a few more minutes and conclude.
HON. CHAIRPERSON: You have already taken six or seven minutes.

SHRI G. M. HARISH BALAYOGI : Sir, | would like to mention to the Ministry that we
have to take into consideration three ?A?s over here, specifically regarding t
accessibility, affordability and accountability because we are progressing by
transforming the railways from where it was a decade ago to where we have reached
till now. We are also introducing new trains, like bullet trains. We are expecting ?
(Interruptions)

HON. CHAIRPERSON: Shri Kaushalendra Kumar ji.
SHRI G. M. HARISH BALAYOGI : Sir, please give me one minute and | will conclude.



HON. CHAIRPERSON: Shri Kaushalendra Kumar ji.

SHRI G. M. HARISH BALAYOGI: Sir, | requested you for at least two minutes of
more time.

HON. CHAIRPERSON: No. There are a number of speakers. Due to time constraint, |
could not accommodate.

SHRI G. M. HARISH BALAYOGI: Sir, | come to the conclusion. The Indian Railways
is an integral part of our society as it caters to the needs of all.

HON. CHAIRPERSON: Your three ?A?s have already been well taken by the hon.
Minister.

SHRI G. M. HARISH BALAYOGI: Our hon. Prime Minister, while recently flagging off
new Vande Bharat trains stated that we would not stop until the Indian Railways
guarantees comfortable travel for the poor, the middle class and everyone.

HON. CHAIRPERSON: Thank you.

Shri Kaushalendra Kumar ji.
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a very meagre amount to spend.

HON. CHAIRPERSON : It is up to Rs. 500 crore.
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SHRI NILESH DNYANDEV LANKE (AHMEDNAGAR): Hon?ble Chairman Sir, the
work related to Ahmednagar-Pune interchange line has been pending for the last
many years due to lack of maintenance point and | would like to request you to
complete it as early as possible. | would also like to draw your attention towards a very
important railway line projects, between Chhatrapati Sambhajinagar to Ahmednagar,
Ahmednagar to Pune and Ahmednagar to Kalyan.

Sir, these rail line projects are very important as it will connect many important
places and big cities like Shrikshetra Devgad Devsthan, Shrikshetra Shani
Shingnapur, Shri Kshetra Shirdi and Shri Kshetra Ganpati Ranjangaon. These are
important religious pilgrimage places and lakhs of people visit it every year. Many
important industrial places like Walunj, Supa, Ranjangaon and Pune are
interconnected on this line. The workers and laborers, businessmen and devotees
commute on this railway line. Therefore, after completion of these railway projects,
people would get immensely benefitted. This line is likely to connect. Pune, Shirdi and
Sambhajinagar airports as well and that is why it is very important.

The rail line project between Ahmednagar and Kalyan is also very important. The
people residing in Nagar and Beed districts, usually connected with the people living
in Pune, Mumbai and Kalyan mostly. So, this line should also be made operational as
early as possible.

There is a small village called Nimdak in my Constituency. This place is far way
from city area. There is a railway crossing and it needs a flyover-bridge immediately
as it connects around 25-30 villages in that area. People have to wait for 30 long
minutes at this railway crossing. So, it should also be completed as early as possible

A rail fare concession was given to senior citizens but during Covid pandemic, it
was discontinued. Hence, | would like to demand that this facility should be provided
once again.

SHRIMATI APARAJITA SARANGI (BHUBANESWAR): Hon. Chairperson, Sir, | rise
today to speak in favour of the Railways (Amendment) Bill, 2024. This is indeed a
privilege and an opportunity for me.

The proposed amendment is not just a legislative exercise by the Ministry of
Railways. It is a very significant step towards modernising, simplifying and
strengthening one of the most vital institutions of our nation, the Indian Railways. We
are aware of the fact that the Indian Railways was established over 170 years ago. It
is not just a mode of transportation. It is a unifying force. It is an equaliser that binds
this vast and diverse nation. | think, all of us are aware of this. From connecting the



remotest corners of the nation to driving the economic progress, the Indian Railways
has been the lifeline of millions of Indians for ages and for generations. | can only say
that it has symbolised mobility, opportunity and national pride.

Today, we have gathered here to speak about the proposed amendment. The
Railways (Amendment) Bill, 2024 presented by the Ministry of Railways intends to
repeal the Indian Railway Board Act, 1905 by suitably incorporating all its provisions
into the current Railways Act, 1989. We need to appreciate the remarkable
endeavour of the Ministry of Railways for having not only conceptualised the entire
idea of bringing in the provisions of the Railway Board Act, 1905 into the current
Railways Act, 1989 but also translating this entire idea, this forward-looking step into
reality.

| must tell you that this particular amendment must have been brought by the
Government which existed a couple of decades back. | must take you to the Report of
the Joint Parliamentary Committee which was constituted for examining the Bill of
1986 which was presented to the Lok Sabha and thereafter laid in the Rajya Sabha on

218t February, 1989. While examining the Railway Bill, 1986 which later became the
Railways Act, 1989, the then JPC which had been constituted for the purpose had
recommended the repeal of the Railway Board Act, 1905 and the incorporation of all
the provisions of the Railway Board Act, 1905 into the 1986 Bill. | was going though
that report and | quote from that particular report. You have to give me some time.
Para 40 of that particular report of the JPC, which was written in 1986, says:
?The Committee note that while submitting a comprehensive Bill to
consolidate the law relating to the Railways, the Government have not
included the provisions of the Railway Board Act, 1905 in the Railways Bill.
The Railway Board Act, 1905 is to be read with the provisions of the Indian
Railways Act, 1890 and as such, it should appropriately find a place in the
new Act.?

But unfortunately, the JPC?s report was not accepted.

Today, Prime Minister Modi?s Government has come forward and, for simple
and effective governance, has proposed just one law, the Railways Act, 1989, with all
the provisions of the Railway Board Act, 1905. This Bill will do away with the need to
refer to two laws and this will definitely simplify the whole system.

HON. CHAIRPERSON : The Report was accepted. But the Government had not
taken any action.



SHRIMATI APARAJITA SARANGI : Yes, Sir, exactly. | will say that it was not
incorporated in the Bill. Sir, to understand the necessity of this particular amendment,
we must look at the history of the Indian Railways. Please give me some time.

HON. CHAIRPERSON: There is a time constraint. You have limited time.

SHRIMATI APARAJITA SARANGI : The establishment of the railway network in India
was actually associated with the Public Works Department at that point of time during
the British era. And thereafter, with the growth of the Princely States and the
expansion of the railway network in the country, there was a separation of the Indian
Railways from the Public Works Department, and the Railway Board Act, 1905 was
enacted.

Sir, we go fast forward to 1989 when the Railways Act, 1989 was enacted. This
particular Railways Act, 1989 replaced the earlier Act of 1890 and provided a very
modern and comprehensive framework for railway governance. But Sir, unfortunately,
again, this particular Act which came, the new law which came, did not incorporate the
provisions of the Railway Board Act of 1905. At the cost of being repetitive, | am
saying this. So, we continued with two sets of laws all through. The Railways Act,
1989 and the Railway Board Act, 1905 creating complexity and hence, this particular
Bill is required.

The functions and independence of the Railway Board will be enhanced with
this Bill. At the same time, it is highly pertinent to mention here that there has been no
financial implication when we implement this particular amendment, the Railways Act,
1989 with the incorporation of the provisions of the Railway Board Act, 1905. The
expenditure on the Railway Board proposed to be constituted as a statutory body
under the Railways Act, 1989, would continue to be met from the budgetary provisions
under the revenue segment of the Railway Budget. And | must inform the House that
this time, the expenditure for 2024-25 on the Railway Board would be to the tune of
Rs. 404 crore.

14.38 hrs (Shri A. Raja in the Chair)

Sir, as | conclude, | am reminded of the speech of the hon. Prime Minister Shri
Narendra Modi ji from the ramparts of the Indian Red Fort on August 15, 2022. He
talked of ?Panch Pran? for the coming twenty-five years. And he had also said, and |
quote:



?In this Azadi Ka Amrit kaal, new laws should be made by abolishing the
laws which have been going on from the time of slavery.?

Sir, all the Ministries of the Government of India had been asked to identify the
obsolete laws and draft new legislations that are in consonance and in line with the
idea of a resurgent India. | am delighted to say in the House that the Central
Government identified around 1500 archaic laws and they have actually been
removed from the system.

Sir, the Railways (Amendment) Bill, 2024 is a significant step towards making
Indian Railways more agile, more efficient, more modern, and more capable towards
serving the needs of the people of this nation. | commend the efforts of the Ministry of
Railways and all its officials. Of course, under the leadership of Prime Minister Modi ji
this particular, much-needed, amendment is going to take place. | seek the support of
all in this august House for the BIll.

Thank you so much.

SHRI M. K. RAGHAVAN (KOZHIKODE): Hon. Chairperson, Sir, first of all, |
appreciate hon. Minister Shri Ashwini Vaishnaw Ji for the intention of this Bill which
enhances the functions of the Railway Board.

Sir, I, however, have a few suggestions in this regard to and submit before the
hon. Minister for kind consideration and implementation.

Sir, | would like to explain it in detail. Kozhikode is my constituency. Despite my
multiple requests, no new trains have been sanctioned for Bengaluru, Trivandrum,
Mangalore and to Mumbai. The proposal for the west hill pit line and new Railway
zone for Kerala are pending before the Railway Board.

Not only that, Sir, all the pending cases are there. Sabari line, Guruvayur line
and Nilambur-Nanjangud Railway line are pending before the Ministry of Railways.

Sir, Railway Board is already a powerful institution. | believe that the Board is
already over-burdened today. All major proposals today require approval of Railway
Board. This creates difficulties for people, constituency and for the Board.

Instead of this, my humble submission before you is to decentralize the power
of Railway Board. We need a new body called Railway Divisional Committee which
shall be convened by Divisional Railway Manager. The DRC should convene every
month to discuss upon the connectivity, infrastructure, and all passenger amenities of
the respective divisions. Members of Parliament of respective divisions should be



made part of the body to have a greater say in the developmental works of their
constituencies. The seniormost MP should be made the Chairman of the Committee.

The Committee should be financially and administratively empowered to take
decisions concerning railway divisions.

Hence, | strongly believe that the decentralization of powers of the Railway
Board will enhance the efficiency of Railway Board as mandated by this amendment.

Sir, our Railway network is expanding rapidly. It is very important that this
decentralisation is done.

Sir, the sanctioning of new trains has to be based on demand and based on
requirement of the State. This will help reduce crowd in trains. A few days ago in train
number 12484 between Kerala and Delhi, this issue had happened causing great
inconvenience to commuters. A large number of passengers travel in reserved
coaches even today causing great inconvenience to others. This must be stopped. A
major reason for this is due to lesser number of trains running along the route. Once
more trains start running, this problem will perish. There is also an urgent requirement
of more railway personnel both for security and for railway operations urgently. The
Railway Board must prioritise this.

Sir, another important thing is to ensure the cleanliness of the tracks and
coaches. This has to be strictly enforced. My suggestion is if needed, a new regulatory
authority should be established for ensuring this.

Since the topic is on Railways, | can speak for hours on this because | have so
many bitter experiences in this field. But since | want to stick to the context of the Bill, |
am not extending it any further. So, by the way, | would like to mention one thing
before the hon. Minister.

Sir, Yashwantpur ? Kannur was idled for six hours at Kannur Railway Station
from morning to evening. Railways sanctioned for its extension to Calicut. The time
schedule has been already announced but unfortunately, till now, it is not introduced.
So, my humble submission before the hon. Minister is that you have to intervene and
do this fast. This is my humble submission before you.

Sir, we are proud of Indian Railways. It is a public service unit and not a
commercial entity. | hope the Government keeps this in mind while introducing any
reforms. Again, | request the hon. Minister to do something for Kerala State. For the
last so many years, we have been requesting the Ministry for the development of
railways in our State.



| always appreciate the hon. Minister because you have performed very well. You
did so many things for Kerala, especially for my constituency, Calicut. So, kindly do
the needful for the State. Thank you.
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DR. GUMMA THANUJA RANI (ARAKU): Thank you, Chairman, Sir, for giving me this
opportunity to express my views on this Bill.

The Indian Railways is not just a lifeline for the nation; it is the thread that
weaves the aspirations of millions into the fabric of progress. The Indian Railways,
one of the largest railway networks in the world, is the backbone of our economy, and
a source of connectivity. It serves not just as a means of transportation but also as a
driver of employment, economic development, and



regional integration. The Railways Act, 1989, which governs this vast network, has
undergone amendments over the years to address emerging challenges and regional
needs.

There are some of the positives of this Bill. First and foremost, by repealing the
Indian Railway Board Act, 1905, and merging its provisions into the Railways Act,
1989, this Bill removes the need to refer to multiple laws. This unification is a much-
needed move. It reduces the administrative burden and ensures that the system is
easier to understand and implement, both for officials and stakeholders.

The Bill also brings all railway governance under one comprehensive law. This
step ensures better coordination between different parts of the railway system. When
policies and operations align under a single framework, it becomes easier to
implement projects smoothly across the country, promoting uniformity and fairness.

Now, | come to some of the challenges of the Bill. The absence of specific
provisions ensuring equitable regional representation on the Railway Board risks
widening the gap between well-connected regions and underserved areas. For States
like Andhra Pradesh, this could mean delays in addressing vital connectivity and
infrastructure demands.

| would like to give some of the suggestions regarding the Bill. | would strongly
urge the inclusion of regional representation in the Railway Board. States like Andhra
Pradesh contribute significantly to passenger and freight services. Having
representatives from such States on the Board would ensure that regional needs,
such as improved connectivity and freight corridors, are addressed effectively.

The Bill must prioritize infrastructure development in States that have high
economic and logistical importance. For Andhra Pradesh, key projects like the
operationalisation of the South Coast Railway Zone and better connectivity to ports
such as Visakhapatnam and Krishnapatnam should be fast-tracked. These initiatives
will not only boost regional development but also contribute significantly to the national
economy.

Coming to my Constituency, Araku, | would like to raise a few important issues.
To attract more tourists, an exclusive Araku to Visakhapatnam Toy Train may be
introduced on the lines of the well-established Kalka-Shimla Toy Train operating at
Himachal Pradesh State. Many tourists coming to Araku are interested to witness the
beautiful natural landscapes through the Vista Dome coaches of the Railways. But in
the existing trains, there are only two to three coaches which are not meeting the



demand of the tourists, and people are forced to travel in other coaches. | recommend
for a significant increase in the number of Vista Dome Coaches.

Moreover, the Borra Caves is a very important attraction for Araku Tourists. The
train movement over the single railway track above Borra Caves has many times led
to earth and rocks falling in the caves, at times narrowly missing tourists.

| would like to mention that the situation at the ancient caves is already grave,
and the East Coast Railways is planning to double the Kothavalasa to Kirandul line by
laying a second track above the Borra Caves. Once a double track is laid, there will be
frequent movement of trains, which might cause a major landslide, closing the historic
Borra Caves altogether.

| would also like to point out that the caves are visited by thousands of people
every day during the peak season. A landslide could harm a large number of people.
The said Borra Caves is a major source of income for local people. Hence, | would like
to request you to construct the second line in such a manner that it does not cause
any threat to the caves.

In recent seasons, Araku has withessed a rapid increase in the number of tourists
coming from The Telangana State. In order to facilitate and enhance tourism, a special
train directly from Hyderabad to Araku travelling via Warangal, Khammam, Guntur,
Vijayawada, Rajahmundry and Visakhapatnam may be introduced. This will play a
very crucial role to ensure hassle-free travel for tourists from Telangana State till the
final destination, that is, Araku.

Coming to the introduction of facilities, a proposal should be made for introducing
VIP Waiting Longue, Retiring Room, Lactation Room and an Emergency Railway
Clinic at Araku Railway Station. This will be a great relief for the tourists at Araku
Station.

As Tirupati is a very important destination for devotees, | would request the hon.
Minister to kindly look into the following specific issues:

Developing a third railway line between Renigunta and Gudur.
Early grounding and completion of the New Railway line between Pudi and Yerpedu.

Restoration of the stoppages at Vendodu, Naidupeta, and Sullurupeta for trains that
stopped there before the COVID-19 pandemic.

Addressing the traffic congestion by widening the narrow underpass near Ambedkar
Nagar in Gudur.



Introducing a new Vande Bharat sleeper trainset between Tirupati and
Visakhapatnam.

Introducing new trains connecting Tirupati with key pilgrimage destinations,
specifically Varanasi and Ayodhya.

Initiating MEMU services between Tirupati-Nellore and Kadapa.

| urge the Government to incorporate the suggestions raised today and also take
steps to address the issues raised concerning the State of Andhra Pradesh as well as
my constituency, Araku. These steps will enable Indian Railways to drive progress
efficiently and benefit citizens across the nation. With these suggestions | support the
bill.

Thank you.
15.00 hrs

DR. M. P. ABDUSSAMAD SAMADANI (PONNANI): Thank you, Chairman, Sir, for
giving me this opportunity to speak on the Railways (Amendment) Bill, 2024.

Sir, we do understand and value that we have the largest railway system in the
world. Railway is seen as the symbol of national integration from the days of
Independence. Railway is making a good profit which should be contributed towards
the passenger amenities. The passengers do have a right and they deserve sufficient
facilities, security with due consideration of their dignity. | emphasize this point while
discussing this Bill.

Sir, at this juncture, | want to draw the attention of the Government and the hon.
Railway Minister towards certain very important requirements of my constituency in
the State of Kerala. We have six railway stations in the Malabar region of Kerala
internal. These stations fall in my constituency. They have been totally neglected. We
regard many moves taken by the hon. Minister who is very efficient, positive and
proactive with regard to the railways throughout the country and the help rendered by
him to the State of Kerala. But these railway stations, as | said, have been justifiably
neglected.

Sir, we have a station called Tirur. This is the first major station of the district
and is one of the prominent stations of the State of Kerala. This is one of the best
leading railway stations of South India. Tirur falls in the list of 50 best performing
railway stations.



Sir, | am very happy and grateful that the hon. Minister has come in the House,
and | would draw his esteemed attention towards the grievances of the people of my
constituency.

Sir, as | was talking about the Tirur station, which is a major station in my State,
11 trains do not have a stoppage there and as a result, the people of my constituency,
the people of the entire area face a lot of difficulties as they depend on this station. |
request the hon. Minister to consider this very important requirement of the people of
my constituency.

Sir, the hon. Minister is very efficient, positive and proactive. We have great
expectations from him. So, my first and foremost request is that these 11 trains should
stop at Tirur, which is one of the best performing stations of South India. = We do not
understand why this is happening. So, this should be corrected.

Sir, we have another very important station, which is the coastal station called
Tanur. It should be included in the Amrit Bharat Station Scheme. It will help in the
development of that area and the welfare of the passengers.

Sir, we have some grievances with regard to other stations also. Some
important trains do not stop at these stations like Pallipuram, Kuttipuram, Thirunavaya,
Tanur and Pappanangadi. This has been a long pending demand of the people of
Kerala. Apart from this, there are no sufficient trains to cater to the need of the large
population of the Malabar region of Kerala. The Shoranur-Kannur route also does not
have adequate train services particularly at peak times. So, additional MEMU trains
should run on this route.

Sir, during vacation days, special trains are required from Delhi to Kerala since
many trains on this route are fully booked during those days and the flight tickets are
also unaffordable for most of the passengers.

| also request the hon. Minister to add extra coaches to the existing trains to clear
the wait-list.

Sir, Kerala needs more passenger trains. That is another requirement of the
State. While other States are being allotted new railway lines, for the State of Kerala,
there are only doubling of track projects and certain survey announcements.

After China, we are the country having the largest elderly population, that is,
senior citizens. They used to get some concession while travelling by train, which has
been withdrawn. | would request the hon. Minister to reinstate that small privilege
which was being given to them.



Hon. Minister, | had read during my school days a novel written by Charles
Dickens - Great Expectations. Similarly, we do have great expectations from you of
more than what you have done for the State of Kerala and my constituency, Ponnani.

Thank you so much, Sir.
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SHRIMATI BAG MITALI (ARAMBAG): Namaskar. Thank you for providing me the
opportunity to speak on the Railway Amendment Bill. | pay my respect to Shri Shri
Ramkrishna Thakur and Maa Sarada. | am grateful to the people of Arambag Lok
Sabha constituency. They have elected me and sent me to the Parliament. Whenever
a discussion like this takes place, we get to hear about the Double Engine
Government- which is wheezing past all the places? hundred percent work has been
done everywhere. We also get to hear the slogan in this Parliament? "Sabka Sath,
Sabka Vikas". The birthplace of "Bharat Pathik" Shri Raja Ram Mohan Roy is
Khanakul which is situated in the Arambag Constituency. Raja Rammohan Roy was
the first train passenger, yet there is no rail service available in his birthplace. School
students are drawing images of Rail to manifest their inner wishes. They have a hope
inside their hearts and they are waiting for the day when rail services will start. They
are painting murals on the wall and they are drawing this on their notebooks as well.
They are dreaming of the day when they will be able to commute to their schools and
colleges by rail. Will the minister kindly state how long the students and the common
people have to wait? Rail services should immediately start from Pashkura to
Chandrakona. There is a famous Rajbanshi village called Narajole. To provide
services to the common man and to keep the illustrated historic places alive, rail
service should be started. The Honourable Railway Minister is present here. | will
request him not to repeatedly attack our Honourable Chief Minister Mamata
Bandopadhyay and not to accuse her on the matters related to land encroachment,
rather he should take the initiative to quickly complete the work between Tarakeswar
to Bishnupur. | would like to state another issue. It would really help the cancer
patients If you could start a train from Arambag to Mumbai so that they can reach the
Tata Memorial Hospital with ease. Or if you can start a train from Arambagh to
Bangalore. Even if it is a bi-weekly train, it will benefit the patients and kindly try to
provide stoppages to Arambag, Sheorafuli, and Tarakeswar stations.

A member just said that there have been no railway accidents. How wonderful! |
don't know if he reads any newspapers, and | wonder if someone can say such a? just
to snatch some applause. When we used to play as a child, we would make the train
sounds- Ku Jhik Jhik. Those who are shouting about Double Engine Government like
a member did a few minutes back, should know that the common man knows the real
state of the Double Engine- whether it is good or bad. | am requesting the Railway
Minister to pay more attention to the Railways since the Railway is an extremely



important mode of transport in our country. | would say a few concluding words. If the
ministry can find a way to quickly confirm the tickets for the patients, then that will
benefit the family of the ailing person. | would thank you for providing me the
opportunity to speak again.

SHRI G. SELVAM (KANCHEEPURAM) Respected Chairman Sir, Vanakkam. |
strongly condemn the Railway Amendment Bill, 2024. Although this Bill seems to be
regulating the rules and legal framework relating to the Ministry of Railways but it
lacks in providing safety to the common people of this country. It does not seem to be
reviewing the rail accidents. | think that the Union Government is destroying the
Railway department which is the lifeline of our transport system used by poor,
marginalised and middle class people of our country. When we review the reasons for
this failure, from the year 2017 to 2023, there were 292 rail accidents. And 220
accidents out of this were due to derailment. This means almost 75 per cent of all
these accidents were due to derailment. Similarly, as per CAG Report of 2022, 20
percent of these accidents take place due to prolonged use of these railway tracks
beyond their lifetime. Moreover 40 percent of these Railway coaches, Railway stations
have been used for more than 20 years and as a result of this the maintenance cost is
on the rise. There is a deficiency of staff. AImost 50 per cent is the deficiency in staff.
There are approximately in 7335 railway stations in our country. We have so many
trains, be it the goods trains or the passenger trains. But the 50 percent vacancy in
staff has created additional burden of work on other employees of Indian Railways.
Loco pilots or the train drivers have to work for 102 hours on an average per week.
Instead they work for more than 124 hours a week. As a result train accidents take
place. Hon Railway Minister should look into this matter. The Report also states that
new routes are not created due to shortage of funds. Railways is generating lots of
revenue to the country. | urge that Railway network in Tamil Nadu and other States of
the country should be upgraded with adequate allocation of sufficient funds. There is a
lack of space for the differently-abled in almost 50 percent of the railway stations.
Ramp facilities and escalators are also not available. Visually impaired people face
difficulties as there are no ways with fixed tiles. Hon Minister of Railways should look
into this issue and do the needful for the benefit of the differently-abled passengers.
All the railway stations do not have upgraded clean toilet system. Only few of these
railway stations are modernised. Rest of the railway stations do not have hygienic
toilets. They don?t even maintain bio-toilet system in every station. Waiting halls are
also not maintained properly in all these stations. | humbly request that such facilities
should be created in all the railway stations so as to benefit rail passengers.
Kanchipuram district of Chengalpattu is a district with multiple features having more



number of weavers, industries, hospitals and educational institutions. It is also a
district which is densely populated. Therefore people in large number travel through
trains. And as a result of this, there is a need of modernising all the railway stations in
Kanchipuram district. Particularly the religious and sacred places. | urge that daily
trains should be operated between Melmaruvathur and Tirupati, i.e. from
Melamaruvathur via Chengalpattu, Kanchipuram, Tiruttani and upto Tirupati, This will
generate income to Railways besides providing transport facilities to the common
people at large. At present there are more than 3 lakh vacant posts in Indian Railways.
Out of which,1,52,000 vacant posts relate to Loco pilots and security related
departments of Railways. These vacant posts are to be filled immediately and
Railways should be upgraded. Dr. Kalaignar Centenray Bus Terminus is set up in
Kilambakkam near Chennai of Tamil Nadu. This is a big bus terminal providing bus
facilities to every nook and corner of the State of Tamil Nadu. | urge that a Railway
Station should be set up in Kilambakkam and that Station should be named after Dr.
Kalaignar Karunanidhi. Hon Railway Minister should develop Railways in the country
as it generates more income for the nation. | urge that, for achieving this, you should
allocate more funds for the rail projects relating to Tamil Nadu. If Tamil Nadu gets
developed the entire country can develop. With this | conclude. Thank you.

SHRI MUKESHKUMAR CHANDRAKAANT DALAL (SURAT): Hon. Chairperson, Sir,
thank you very much for giving me an opportunity to express my views on the
Railways (Amendment) Bill, 2024.

Sir, | fully endorse the Bill which was introduced in the Lok Sabha on gth August,
2024 by the hon. Railway Minister Shri Ashwini Vaishnaw. He is a learned man who
always puts in hard efforts and takes initiatives under the dedicated and dynamic
leadership of hon. Prime Minister Narendra Modi to do something new for the
Railways.

It is a different thing, Sir, that Opposition may not prefer him but it has been
custom and tradition of the Opposition that they prefer the Railway Minister who used
to run Railway Ministry from Kolkata and they prefer Railway Ministers who used to
run Railways like jungle raj.

The Bill seeks to update provisions in the Railway Act of 1989, Repeal the
Railway Board Act 1905 and bring the Board under the purview of Railways Act of
1989. The aim of the Bill is to bring into its fold and announce the Railway Board a
statutory body within the spectrum of the Railway Act, 1989 and now the country shall
have only one Railway Act instead of two for legal reference. It will make the Board



more efficient, independent and autonomous ensuring a cut down on executive
decision making and focus more on policy enhancement. Sir, it is a significant step
towards simplifying and modernizing the legal framework governing Railways.

Sir, | have no hesitation to compliment the hard efforts and hard actions hon.
Railway Minister has taken during the past decade to modernize the Railways under
the leadership of Modi Ji. The country has seen how Railways could be more efficient,
more safer, more sustainable and more connected to remote people and remote
areas. Vande Bharat and Vande sleepers, bullet trains, Chenab river bridge, Amrit
Bharat, Namo Bharat, all exhibits state of the art new technologies of new Bharat S
3R G AR § |

Chairperson, Sir, | wish to recall here that historically when Railways were
introduced in India under the colonial rule, it was governed by Public Works
Department. But when Railway network expanded, Indian Railway Act was enacted in
1890, but soon it become clear in 1905 that that since Railway is an unique
organization and vast network, the need for a separate Board was felt and the Railway
Board Act 1905 came into existence. In 1989, once again, the new Railway Act came
into existence but at that time?

HON. CHAIRPERSON : Please conclude within a minute.

SHRI MUKESHKUMAR CHANDRAKAANT DALAL: Sir, those families and those
parties who used to claim that they have developed a country did not feel that this Act
should have been incorporated into the 1989 Act, GIEE g HH Wi qidt St @t Bl BT
gsT |

As the provisions of 1905 Board Act will be incorporated in Railway Act 1989,
functions, independence and autonomy of the Board will be enhanced. The
expenditure of Railway Board of Rs. 440 crore proposed in 2024-25 financial year
under the revenue head will continue to be met from yearly budgetary provisions
under revenue budget of Indian Railways as is being done presently. This amendment
will also do away with two laws with respect to the Railways. It will bring the Railway
Board under the direct purview and control of the Central Government beyond
executive strongholds.As | told, 68 Vande Bharat trains have already started. Apart
from that, 200 Amrit trains have already started and 150 trains are under production.

To conclude Chairperson, Sir, | endorse and welcome the Railway Amendment
Bill and congratulate hon. Railway Minister for the same. m 978 forat ot BRI &R
o, A S & Add A Fol dol A W IA @I § |



HON. CHAIRPERSON : Please conclude now.
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ST ST 8, 3% dgd Aok ¥ RTe, BRHTGR d fagr $et gid §U X a1 &I Jl &7
SIYISR § 91T I 394 §gd oY R |

3{TERUMg FHTUfa Hgiear o, T 3Mud H1erd I Tt off ¥ 3RIE BTl [ 3R DR
20 WHR IR o al [T TU Y 3/ YR 3R [IHRId HRd &1 ol Yhed g, SU 1 T




R UG | 39 fadue & queds & omum g2 Siem &1 A fan, 39 forw § siuest sg4-
g TYR Had IRATE |

*m33 SHRI SELVARAJ V. (NAGAPATTINAM): Respected Chairman Madam,
Vanakkam. Thank you for providing this opportunity to speak on this Bill. Indian
Railways is a very big PSU serving this country and the world at a large scale. The
wheels of Indian Railways rotate working tirelessly and continuously. As a result of
this, the life cycle of several crores of people continue to be in place in an upgraded
manner. | congratulate the Indian Railways for this spectacular achievement. Every
day, we get to see news items on Newspapers about Indian railways. It talks about
either derailment or collision of trains on the same track coming opposite to one
another. Even there are news items about the verbal fight between the Railway
employees and the rail passengers due to language related communication issues.
Every other day we get to know such things in public domain. We get afraid while
reading such news items. | think that the Railway Department has not renewed itself
to meet the present demands of a developed and civilized society as per the
aspirations of the people. Railways shows interest in operating Vande Bharat trains.
This is fine. But it fails to look into the needs of the people and it does not try to fulfil
them. Kavach system and new equipment embedded with technology should be
installed in every route of Railways in order to ensure safety. If such technology is
imported from foreign countries, we should try to develop indigenously. Railway
employees should get the first-hand knowledge of such technology and they should
be well-trained. Every rail route should be electrified with doubling of railway lines.
When we submit applications to the Railway Officials for rail facilities, they say that the
route is operating to its fullest capacity. They say that only if doubling of railway line is
done, these additional rail facilities could be extended. Therefore, | urge that the
doubling of railway line should be done in every rail route. When we look at Amrit
Bharat Railway Stations, they talk about decorating with front elevation of these
stations. Government is interested in just decorating the front elevation and the main
or first platform. If we look at platform no 2, 3 and 4 they remain in the previous
condition without renovation or up-gradation. This should be rectified. Concessions
extended to senior citizens earlier should be restored and given them once again.
There is only a Pit line facility in Viluppuram and Tiruchirappalli of the Tiruchy Division
of the Southern Railways. This Pit line facility should be extended to cities like
Tiruvarur. All the railway stations should be covered under Amrit Bharat Railway
Station Scheme. This will gradually result in providing necessary and adequate
infrastructure facilities in all the railway stations of our country. The quantity and
quality of food served by Railways needs to be upgraded. If we cancel our tickets, we



do not get refund immediately. Passengers should get refund against their cancelled
tickets within two hours of cancellation and this amount should be sent to their bank
accounts. If there are more waitlisted passengers for a particular train in a particular
route, additional trains should be operated to meet the demand. The decision making
power to operate such trains should be vested with the Division. Otherwise the
number of general bogies should be increased for that particular train. The parcel
Offices which are closed as on date should be reopened and made to be functional.
The length of all the platforms in all the stations should be extended as per the
requirement in relation with the number of compartments attached to the trains having
stoppages in such stations. The ticket fare of Vande Bharat trains should be reduced
keeping in view the average economic status of the common people. Moreover such
trains should be operated for short distances. Madurai-Punalur train should be
extended till Karaikkal. An express train should be run on daily basis during morning
time between Karaikkal or Vailankanni and Chennai via Tiruvarur. Express trains
should be run from Vailankanni to Coimbatore and Bengaluru. An express train should
be run from Tiruchirappalli to Chennai via Thanjavur, Needamangalam, Tiruvarur and
Mayiladuthurai. | urge that all the platforms in Tiruvarur and Nagappattinam Railway
Stations should be linked with all the rail routes and tracks. Thank you.

IR ST FG (HSY) : AR guHia wgiear o, § ofuet y=gardl g fb o g3 ¥
(3HsHe) fod, 2024 W 3UA foAR W &1 it faar g | / g ¥ w3t o sifyt
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U 9gd dS1 HTARITE! IaIexUl § 3R U g I A 3M% § | 519 68 dg HRd ¢
YRd &I &t T8 ff, @t 378 ¥ TP d¢ YR o R RARd Uex oY B U™ & Sl
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T St g o fedree Ud® U 9gd 81 g7 89 § | R 8URI PR, YR
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& 1Y g gaad wex o +ff 9gd 9d 81 %8 © | 951 ¥ad & ol Soie e § | R,
ST, HHTST, oY, THRYR U dgd IR SHTE! IR 9gd IR Uoiaed 31w 3 |

T AT T S 1 e WY & Y aRW T g | Uagsiall, fRHTed HeRr &l
60-70 Ufa=d SONftherd TRAT Hat & A g1 3MTaT € | 89K & H 39 kg & 9 9d gU §
3R 1 g1 YAy § | gHRT & e Hel dlg el ¥ SSdl & a1 ST AT SiaTe o al-
dH el ¥ 1+ BHR &F P SIS SN ol gUR RUd Uexr &1 Wifd 3R fas o sgd
Teradr e |

T Y9 (3fsHe) fad, 2024 & forw g w5t S &) 9gd-98d 99T St § |
YIaTE |

*m35 o WMPHR qed 9d RMeP) : AT UMY Helgdr S, JIuuy § 3]
YIATG ool § o S+ g3 Yard (S=ie) e, 2024 R S &1 Al fear g |

AT guTald Agiear, T it G g7 ot df g3 UHT @ XeT o foh ay 2014 I &
A9 SIS AT AT § 3R S A XAd I @l & | 3P Ugd ¥ad el gadt At | W wgea
& T ¥ 3R YR U& & T1H ¥ 59 UHR A &1 9 o 361 §, Al T SHIah!
AT ATg fob YAd 99 2014 F 761 dfeh a8 1905 W ¥4 dle HfAIH & dgd fadas
JOR fear g |

5 T T g fadgs o a1 8, I8 S 3R fefae & SifYer! & fied &
HIRBIE | TR Al &) ggf feceht #, s # Jards, Al & WM HA & 3ad
T I TR P T8 | G U A1 8 | ST Xad Sie & Iad! &I Hgfad, 31
J91 B T 31 HT dpR it Teg 8 | o9 UpR T Yad A8 & IWAA, Ifed 3R 3=
Tl B Fgfad g, SUH eHITad gda S &) GHIEHT STl § |

T WHR J W Yed BT & G dH e S 8 | T 16 TRI 50 TOIR I 13
ARG HR a1 T B, 6 Xad H $d 2 ARG 63 FOIR 915 UG Welt ¢ | HRATT Xad &1
o fUsa S¢ O auf # S & O el & WE-UE W g g | WMER
MYFHIHRUT & 1 TR YA DI Aol gRI A S @] | DT U 3R 32160l § b Xad
TRICIH & SNYHABIHRUI & AT 45 e Dt Tl il WR Yoiigfadi o foar §Fr | g9
WHR A fadd qavig A &1 e fodr | 394 Yad & sl &t fo=n & e
Hadl @ RBIRY 3T & | YR YA BT g1 HolidmRu, I Fole &1 I Bl o
YR Yefd &1 R Rufa Jam 81 718 |

o 3 A $T d TG 98dl § | IRBR Sl Hed! &, 98 Bl dal ¢ AR T8
3fihsl 9 WIfdd BT & | AR UIST 3R §HR el o a1 gl e Sff 4 ga=m Yerd &
iRl & RIAT® Aidl § 3R DR & GRT S BT YGR a1 o1 6T § o Yad &1
frolierRur gt 81 XeT 8 | Safds Y& Wl St 3 ge ais I 7 16 RideRr, 2020 &1 fofad
IR gar § fob giiar sik arverae® 2 109 AW IR 3¢ 91 aEt ¢ ol - & ufshan




B B g | 3R ¢ I & b uRRare o ol g1di # 29 &t ufehan TWeR 3 =
FR Al g O o DI [aHMN, YA BT [aHN 3R JaT B AR &y [He?

o ARe o g1 g b a¥ 2014 ¥ Ugd o i © THT, e, et & faameif
X H gl W TolH ¢ & oW Sifd 3 ol S9! U 4T Od & | IHh! 34 IRDR 4 §a
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*m36 fudt dacht eme (REg?) : aFFg Jumfd Heiedn, smua g3 Yad Iied
fIe® 2024 T 99T § YT o & forg SrgAfd <, 9 forg o 3ueh! ¢=gaTg ol § |

AFHT XA T3 ot 7 Xad faw, 1989 & WY HT URdTd U1 fham § 8k HRad
Y4 1S AT, 1905 & WAUH! B THIGT B BT UG fHAT g | 3F URT Yad
dIS SIFTH, 1905 TAT Bl S 3R T & B ad drs & g arL g, fored
Y4 SIS B 31fee fad ferh | 918 &1 xfadd | gi 81T, Y94 Sie & RN aid Bl
3R 3P SMYFH T Tolgd a1 | dle P Waazdl e | $qb ol & AF-H1g X HJ41
off P =are St § SR gHAR S & JRRG! YU T3l & e § S 3T §¢ TeT 7, 3P
g +ft SMUR ogad IR § | H 39 90 &7 ok 9T et § | H fSeR & s
IUE & BT Ul PRl § SIR SFal ad () Y § | UK AFHIg g w3t ot +ficiiwr
FAR St 8, 1A f9gR &) STw! 3 g e | od 9 3d HEt 2 4 I f9eR & forg
B! G ¢ 3, Sl 31d Y HAl St & gRI, ¥ HAAl off b gRIBR BIE © | SATUP
315 BT b <=1 B 3M1eTTe o 75 99 o de Ht A T W3t off & O $id Pt
& T T 3§ q TR Iue & fagr & a vad qar J dfua g |

YA R VG B A JSTEIAT § | S B 3ol & 75 T | 31t dob g &
e # Ydd s T8 § | °F W ufa 3 HigH St fRiaer T 9ige ¥, 39 IHY ¥ Hft
ffg 3w o urgar St @, I I7Y ¥ed AR & ol Id iR RUiE durR &
&1 U fpar o1 | AfsT 3l a ag 3ml 78l 9¢T1 7, s SR fRagz & <t &
AT H BTh! SISl gldl & | BT 318 g fb 39 W ot ear fean o |

qy 2006-07 & ¥d §oic |, Hdmg!, Raex, Igu™, HifdR & T 9d w1 3t
Aot firett o, ag ot U § | I Sied! ¥ Sied! 3T e oe | H Xa HHl St ¥ 78
IR Fal § | H 379 T8 Y 3 el § fob FRragr &t 73 ¥ a1z uRaei1 &1 ofeg o
STeg AT R 1 TGN T HRY & BT B B |

o 3TIE Hdl § b FRIaeR & ST Xad WRH &1 3Fd YR URASHT & dgd
AT Pb IGHT fabg fosar 9w | 98T & SiHar ot A7 8 fob gt Yad R R
S TJAT 15655 3R 15656 He-BTHBAT THRIUY, 15501 3R 15502 IGEId-SITa-!
TRIDY, 22551 3R 22552 3fdicy TRIUY Td 14017 3R 14018 Heara-T TaUY &l
SHfed § 3831d feur ST aifes Iaiia ¥ SWIHTT db 31 &t a1 8§ I | 395 T1Y
g1, Ahd TR W rerre # 1t 39! gfaur & o |




RPN A-H A THG - GRHTT-JOTRhRYR ¥ ATS o GIgRIdbRUl B WIPpid &
forg & y=uare <ol § | S Y-91Y H FHg1 gl fos A Xd T3 St A 3ieft ao Sl
& f5Y 8, T 95 & 3 § | HRAIT Yo H 3y 3R Wazf 98 YRd o [R= b
3B AT W11 B a1 § | IdHH H 68 de URA ¢ DI JraeT 3R 136 JaTsfi &
Y SR P 24 Tl | 300  31fF Tioore &, St 170 6l &) HaR Fd g IA 81 ¢ |
YR ¥ S 1 Hgua 781 el 8 | 9t I8l R T 99H o fear Sar € | 39
forg off & emare gt | U sifay o1 wedr, T SuT aroh & form g, dfe Hg @I
3{UTA g, 31U Yo dIc &1 HidhT [T §, H 39 forg +t sl e=gare & § |

A Y Tt S F TR 378 © o oy e I, g WPR & I =l &
forg Tiofivawy & Wy § Wy Ja4 Jeal SR Sl €, d41 g IaRT Ydd &
FHAINTT & o ft Iuds I AU | gAAM H I oIt Yad & AfSHd ot o STaRIT
g, 9% dgd URaR &} gRHTST H ATd-far &1 - 781 8 | 3us 71eH 9, # A
o St T 31U Fxal § b IRaR St gy H ATar-fUdr &1 +f Se1 9 3R 39 g
Hiohueuy &) ga=yT 81 Hifes I8 Jad 31fie Wy Jarsii Y SRed gidl & | 7RI Jat
FIE T |

310 G Sic &1 HiehT 3T, 39 oIt 9ga-9gd 4=1aTg |

Tsdide I @R (AT : AT IHfa geiean, # 99Uy 3us! 4=9d1g <aT § b
3T g2 Yad G fadges, 2024 TR 3O+t 14 A o1 HiepT 3T |

YAd GReA f3dge, 2024 W H 9+t Mg Ridr ad FRa1 § | 98 f[adg® W g
A4 & MG id DI YA RId B BT A&d 39T g, Afoh g HR Yad Ried &l
AHd dIdhd B HHGIR B Tobdl § | g IMBR B! dgal YHBT U g 3 FR0a! 9
URd g1, A 38 Aiox=ime! § &I 1 9! § SR 909 W Mol dF 3T &mdr &1 8
TqHhdt g | TH 3T Yad RIeH &1 Iuadr iR ddied &I @i &I SIieH 3318 § |

o HET St ¥ g 9gd1 § [ o1 Yad Sl | ekl &f Hgfaadl § Te, T,
e SiR Afgenatt & o et Yaa O # gewl &1 Fgfad IR &1 Teh Agayqul
Ugd ® | 8 a0 ¢ fob Fgfaaar avaar ik faRivsidr & SiuR WR g1, 7 & IeHifae
fAaRYURISH & YR WR | 39 A R &Iz |t Jugiar, ol o7 & e $ik yRda
YAd & Y YeRH H IR1GE &1 RO &9 Thdl § | ST &I SIeRd FaiuR g, 9oy
AR AU oM Sfedl & T¥xd 9aak § | ¥ad Jay, fPwrd iR oy g

a1eu | fadraes o g8 gferd wvar =nfeu f sud 37 Rigial &1 urer g |

gTaih, fAUd &1 I 35T 81 Ahdl §, Al 3HPb AU UNRUMH g &
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THTITS TRTeaT, ST & 1Y, o | 9T &3 § § 311 §, 98 i1 ¢ | 98 §gd
fUBaT gom & € | 98l & gal, fhum, ARAN, ARl &I Siad-au" @’d & g
HiGAZT! BT HAT BT USdT & | 3IfE, § HHHI FH3l St F HFT B3l fob ofiarare 3
a3 3R S & forg ¢ galrs ofg |

D 1Y BT, TSGI6IG €M TTdld &1 YR gR & | H T 38 H& o I8,
3 TIE R TAHRIG DI ST THT B &, SUD! G-34 DI ST | STHYRT TRION, S fob
IRV € SH ddt §, ST i agf &l | faeeit oM & fore gag &l &18 ¢ 78 B |
o off fawelt 3 & fore SR agd URRNA! &1 QA1 BT el ¢ | H HIRIR ol §
for TRF T o =@ SIS, i Y &1 GaeT S Iuasl 115 ¢ | SATdale HIfiT IR
RIS F91 AT | YR H T SHIGT IR THA g, T8 B3 °el db Ws 81 Usdl g,
zqfore ggt Wt SfiaRfas §= a1feu | i1 & STt Siaarelt arem &3 g, 98! 3iaRfosT &1
ITHT § | RIgRT H SfiaRfae 7 g1 & ®RUT fdawd g, HRAR A Ht [Gawd 7 |

JHTAfd HEIedT, SHarT 9gd gHIce [aug § | YAd BT 9Hal Seal-olea] HRAT 91T
| SRE DI §¢T¢ O a1y, Fifd 9gd Jof SMMETd! ¥ o W ddl ¢ | 9gd QNN Bt
ST gHeHTsf B ST I ¢ | - Bs TRIScH ¢ ¢ | Th HHAR! $I o dRE Gadx oA
T3, 98 Ul U 9ga 93] IHE 8, 9% SRUT SiHar § T[T UeT g1 | 39! ABYUH Hi
ST | RIS T &R & foIE ST €, 98 S9! Sifad I = 81 9T, 39 &1 &1 86 &
G IS |

SIS G HRUI 3l I¢ a@Ts ol § o el grade & fad 3R I H ST Bl
TSdl § | 3! Ad Bl SIS B 8, IUP d1¢ I UK R AT | 39 &g H
AUt &1 garrd ot o1 fos Al urgere o fod & 13 & 91g SIS BT SR BT | 39 ST
IR A g1 fobar T, folieh BRI 3! 3G T Il § 3R Hs R gue gl & |
31d: BRI ANl 1 fofe T § faaars =gl 811 =feT |

BRI BTel § §¢ P TS 7 G e Bl ST | U8 Tg, Tget 3R Sl & wreal
&I U frad & | 919 9 fordft SRR & AU Pis Tol| o offd 9, d1 3 off Iy fierd
Y, 9 d¢ B fhT U 3R WHR Hedl § [ g4 <feral 3R Ussl & o § | dfsa o9
PR 395 Tl DI IRIDI B 3MFT P I 9 PR G, A B ge? o TRe TR
fAeiiepur 81 T 7, 59 Fohiaeor 3 Yad § TR e @ 81 oiwedl | 3 efordl, el
& I Hgl B 9671? T DI T Hf W 937172 311t o =1 T Jrnfores TR-sReR1 § |

o T ST A a1 §, § 3% U=9d1G odl § [ 3gi- Aelaraig # dg HRd ¢ &1
T fear, Afe suad sramar ot g9 8 7 3318 off, o W #18 Hrfarel e g3 |
HAT Sf, 31U Urel ¥ ST geaR MY Wik b 39 &F & off aRaw! gl A1y | g
39 SRAIBR &F HT A § |

JHTAfd HeleadT, H SIaRT 3MUS! 4=gdie odl § 3R A1 H3l off ¥ 3IE Hdl §
o5 TR AT IR T € 3R 39 & H AR Ual g, SUHT 3 AT X |




3] Igd-dgd Y=IdIq |

oft vroi=r Yo (gfofam) : guTafa wetean, A HE St O TRT ugen g g fob HEt
SiT, 31T SHEH 3fR SIRTH P el TG G &, TAU &1 PIg deg ol ¢ | o d &
STd €, df 9 Tt B Rae 98 dRd €, THU &I @R el I § | Yad H 59 By
3qdTe gIdl &, d 39H THUT & Bls JY 715! a1 ¢ |

T oft, fese HHURA o AT 3muds 3ifthy H, 30 SISRTY SHifthy & gdrd

gHd & | T ) RSt B 1S 3y TS | | fepe @1 AT el €T ® 3R wHd @
T 30 ¥ad faurT & wal i 781 8 |

ISR 1 H WHUM B IR BT <@l § | MO SR B IR
¥UU H ORI HUS B YATs & (01T Hal AT, SMSARIAICIAT A IUD! 25 UT HR a1 | 3=
3T 3MTeH R g §¢1 faam | 3mSR st ¢ # oY UisT 91 WHuM ¢ et 8, Afeb
Sl AR ¢ §, o TR Treran §, 98t &1 WHuE 9gd 81 Tad § |

TR WP, MY 1 § Afge s 2 §, Qe 3 et & o ey $is fgaan
TEI § | fedhe FAHHRA & SR ofF aTdt U A1 & [$&d 81 ©, Tga 12-12 f&ad g avd
J, A od T U1 &l fesd B 81d § | RIS XY Bt oRE A1 fbdfl TR TSt DI ke 3fd
3! PIg M 6l § | 31U d¢ HRA o ! IAIRT, Pl faddhd ol § | d¢ YR BT 3T
Tt S8 W Hride PifoY, T8 3D 91d & | H 39 A SMUP! Y=alG ol §, T off
3 3ATeH! g, off TR, fsa-aa 8, AR I XX ot - nft oo waT & ey
AfgASil & folU 3IREUT i HIRIT Dl HIERT DI, MU HGATSHl & 3MREU Bi
HIERT BT |

TH IR GH T H M e § | & G &7 febe H-wH gofl, al Safidl &
fedhe HhH ol g | H WR 3T 91 1A &d §, SUP dI¢ gHY U a9l oial ¢ |
AR URGR & A a1 ST € | 98 g9 foba- U9 o ofd &, 39 aR | H 3 g
HE IHdI § | 3 Id1¢ [ 39 URAR &1 1 8, St &l K Hwhd g od 3R &
HHHAE I A e P QIR P Id TR B © |

HEIedT, & 3faral TaT, Tdt, siiaift 3fik St o ufaantt wdien ¢ & forw g
I H O &, T PR 3 (o7 $S Wil 82 Yad BT 11 1A J Bl TOH Tl gl
g | ofdh &3 o +ft womH Y §U € | 3179 ¢ o fova Wl gU 82 31U Jamd fs fora
Tl T SR S Bl Bl b fiel 872 U 3R& &l fisd arars ¥ §a HR
T 8 SR Fofioxur HR faan g | oy faswan & i o1 SgaRT & X6 62 34 faRiy 3
Higenaf o eIy BIeTeR] SR&V BT ST Bel ¢ | Higdl JR&M DI A Hell Bl favg Fad
AE@qUl g | 39 fagod R Td ad § 3R Alfaie & TG dd § Al Blc TR &
TSI UADBRI DT T G2




Heical, H Up-al 91d Hedb 30! §1d JHTE BT | At HIST 3R HIA HTST
So™ & TG HY 3MIHT ¥dd "1 H 34} g2 3+ HIST Sad, foua o= fear §, afes fee ot
grel T g2 Bl GHEad &7 H Yad HAaeiae] I 9gM Bl dib SMUSGT G HY
B | ARG ST did, gofar ®I¢ WM, gSaRal dolR, SdAeie JoiR 0R
R3S §FM &1 H MUY MU BT § | 7 ¥ad & A T # ¥ Had, TR
T IO & 990 BT & IHT 91 T | TEAT H U ¥ Hed Pl RG] &1 H 310y
3{TUE I § b 39 oliF § DI HHad & o gAid & §id U X Hed gHT Haad
g | DI JHEd P Sie arel HRu [HeRNS & fau 193 #1is 303 38 T 9, 39
A fear T ® | R ¥ Waf 8id gu IR iR aeR F Fifsan &1 3o Wigd &)
faaT g | SUPT U4 ORI § | 39 fhie ¥ SAeTe Widhd &R f¢a1 § | SiareriTg 9
FIAET 3R fERITS ¥ FRRRIM HI Widhd el fhar | ARfear ¥ FIqRT HRRM,
Sl g 1 TRI 8, S SRYR a Site- 1 SIaRIT &1 oe | o &g W | aiiki 1t
®I I Wipd B a1 § Al 3t % IUHT S & el gofl ¢ 12 (Fau™) & ged
DI TeRIS U S U=dle odl § | STATae Widhd d, Aeavio-A-gRT SHET g 79 et
R Aeee § gd, Jior SR, Sl iR qRoS JYQRI & ¥dd WH $I d1gd
WA T BT H AU 3MUE HAT § | QTR Y I W T8 § | & 3% Se &1 3P
HIAT G | ST, S, fAgRITS, RUAYIRIM Bld §U SRH Uh SR St 15707,
15708, 15713, 15714, 15909,15910 P! HISER I arT YfUr, SHE!, TgdT Il
ViU |

TRT 3O Sifaw 3mre g foh o iy 8-t a1d g fs faue & +ft wdist g1
g | 3T FHH A B & Afdp BTH Tal Hd & | TR 1Y SIS B 318 § fob Iw HH
B AfhT &F BT HH HR SIVT 3R FUYRRIH T fIgRNIST 193 FRIS 3UAT el &2
AT 3R RIS S gaTelt FHRaT 8, I b STy |

SHRI KALYAN BANERJEE (SREERAMPUR): Thank you, Chairperson Madam.
There is nothing to oppose. But | have a few suggestions. Of course, the Railways
(Amendment) Bill, 2024 is intended to modernise India?s Railway governance by
making the Railway Board more autonomous and improving its decision-making
process.

This Bill repeals the 1905 Act and incorporates provisions related to the Railway
Board into the 1989 Act. The Central Government invests its powers and functions
with respect to railways in the Board itself.

The question is regarding merger of two Acts -- whether the repealed Act will
meet the challenges that the Indian Railways faces in terms of operational delays,
accidents and safety initiatives, bureaucratic inefficiencies, slow technical adoption
and complexity of PPA model and investments, and relaxation of powers to Zones. We



hope and expect that it will be done. That is the reason why modernisation has been
brought through this Bill itself.

Now, there are a few questions. There are questions about accidents. It is
reported that an average of three consequential train accidents per month over the
past five years, apart from 18 accidents, have been reported in the first five months of
2024-25 alone. As per the CRS investigation report of October, 2023, the
Commissioner of Railway Safety, a statutory body under the Ministry of Civil Aviation
that probes train accidents, has recommended in no uncertain terms, Kavach, in some
shape or form, to save lives, even in stretches not yet included in its rollout plan.
During the Budget Session also, | had pointed out this fact without reading this report.
When | delivered the speech regarding Kavach, | said that. But at that time, | was not
aware of this report. In 2023, the total number of passenger train accidents were 33
and the number of goods train accidents were 15; whereas, in 2021-22, accidents
recorded were 21.

Now, | come to major accidents. There have been 200 major train accidents with
145 involving derailments. Northern Railway has recorded the highest number of
accidents in the past five years with 25 accidents, followed by Central Railway with 22
accidents.

Now, | come to the Economic Survey. The Economic Survey of 2023-24 which
was released on July, 22, indicates limited progress on safety-related works such
as deployment of Automatic Train Protection System, Kavach and overhaul of
signalling systems at all stations.

My next point is with regard to the CandAG?s analysis of railway accidents. | am
just going through the CandAG?s analysis. Between 2017 and 2021, derailments
accounted for 1,392 accidents or 69 per cent of consequential train accidents. The
next point is about the deficit of funds. That is also a CandAG?s report. The CAG of
India also found a deficit of Rs. 1,03,395 crore for track renewal, sparking worries
about the financial position.

There is a question because of merger. Capacity constraints and operational
inefficiencies necessitate improved capacity management and infrastructure
development. It is just in a suggestion form. It is not to criticize. Take it as a
suggestion. Overcome the outdated technology and infrastructure. The regularity
framework poses significant hurdles to modernizing and enhancing the efficiency of
the Indian Railways. Reducing operating cost and increase in passenger amenities
can free Railways from network congestion. These are the few suggestions.



Madam, | will renew two things, which | have said earlier also. Again, | am
renewing. There is a need for an extension of Metro Railway from Howrah to
Sheoraphuli. There is also a need for double line set up from Howrah to Amta. Single
line is there. Kindly consider this.

| have already talked about the safety of Grade IV staff in foggy weather. Kindly
consider this also. | have not criticized you. Today, | have given some suggestions to
you for consideration. And my request to kindly now implement it now.

| am grateful to you.

SHRI N. K. PREMACHANDRAN (KOLLAM): Thank you very much Madam
Chairperson for giving me this opportunity to discuss on the Railway (Amendments)
Bill, 2024.

Madam, the Bill intends to further amend Railway Act of 1989. During the British
period, the functioning of different Railway entities were being governed by the
Railway Act of 1890.

Madam, during the same the period, the Railway organisation was separated
from PWD, as rightly the hon. Minister has stated in his opening remarks and a new
organisation Railway Board was constituted by virtue of Railway Board Act of 1905. In
order to simplify the legal framework, the Railway Board Act of 1905 used to be
incorporated into the Railway Act, 1989 for which this amendment Bill is brought in.

Definitely, | do agree with the hon. Minister that it will reduce the burden to refer
to two laws and thereby the procedure will be simplified and hence, | support the Bill.
But, at the same time, when | am supporting the Bill, | would like to draw the attention
of the hon. Minister regarding the provisions of the Railway Board enacted during the
colonial period.

Madam, the BJP-led NDA Government is always speaking and claiming that we
want to decolonize the entire legislations in our country. The Indian Penal Code,
Criminal Procedure Code as well as Indian Evidence Act, you have changed the
name, made it in Hindi title and it is very difficult for the citizens or for the persons from
South India, people who are non-Hindi-speaking people and you are always saying
that we are decolonizing the legislation. If that be the case, | would like to know from
the hon. Minister whether you are incorporating a law which was 120 years back, that
was in the year 1905 and incorporating that chapter as such, there is no amendments,
there is no changes.



Madam, the proposed amendment Bill is just a legislation for subordinate
legislation.

Madam, Chairperson, | would like to draw your attention. All provisions are
exclusively delegated to the Central Government. | would like to know from the hon.
Minister what is the role of Parliament, whether this Parliament is taken for granted.

Madam, you go through sub-clauses 2, 3, 4 and 6 of Clause 2A. Kindly see
clause 2A(1). It says, ?There shall be constituted a body to be known as the Railway
Board to exercise the powers conferred upon- by whom, upon by whom, - by the
Central Government.?

Now, see sub-clause 3, the qualification, experience and terms and conditions
of appointment of the Chairman and other Members of the Board and the manner of
filling the said post shall be as may be prescribed by the Central Government.

So, what are the qualifications of the Board?s Chairman? What are the
qualifications of the Board Members? See, another provision, clause 4. | do agree that
this is the colonial provision and you are coming with the same colonial provision
simply incorporating in the 1989 Act.

See, the Board shall consist of such number of Members as may be prescribed,
that means the number of Board Members, the Parliament has no role. The
qualifications, the tenure of office, the number of Members in the Board, the
Parliament is still in the dark. Everything is being delegated to the Central
Government. Then, my point is, if that be the case, the Government can very well
come with a piece of paper.

The Government can very well come to the Parliament and say that all powers
and everything is delegated to the Central Government as may be prescribed from
time to time. There is no need of such a Bill. So, my point is this is a legislation just for
delegation and the entire powers are vested with the Central Government. So, kindly
review that position.

Other than this, | would like to flag three more points.

Number one is regarding the fiscal autonomy and the powers of the Board. | am
putting only suggestions. More fiscal powers have to be provided. So many railway
committees have already demanded this. More autonomy has to be given because
they are doing the operation and management of the entire system and this Railway
Board can incorporate all these things.



My second suggestion is regarding the pre-Covid status which has to be
restored. That is about the senior citizens of this country. In one of the meetings, hon.
Minister has assured to us that instead of 60 years, we will make it 65 years. But so
far, nothing has come. Pre-Covid situation was 60 years and that has to be restored
and also, all the railway stops which were in existence in the pre-Covid situation has
to be restored. These are the suggestions which | would like to make. | do appreciate
the infrastructure development in which you are concentrating, it is appreciable and at
the same time, these suggestions may also be looked into.

With these words, | conclude.
Thank you very much, Madam.

SHRI LAVU SRIKRISHNA DEVARAYALU (NARASARAOPET): Thank you, Madam,
for giving me this opportunity to speak on this Bill. | cannot start my speech without
thanking the Railway Minister for sanctioning the new Amravati line at a cost of 2,245
crore. This is very much needed because it will connect our capital region with all the
major metro cities in the country.

There is also another issue which was raised by the hon. Minister when our Chief
Minister approached him with regard to a lot of development projects in Andhra
Pradesh. He has also requested that land acquisition should be done for various
projects in Andhra Pradesh. Our hon. Chief minister, Shri Chandrababu Naidu has
constituted a dedicated task force for land acquisition for Nadikudi-Srikalahasti,
Kadapa-Bangalore, Renigunta-Gudur and Kothapalli-Narsapur railway projects. All
these projects have been in the pipeline for the last ten years or so. Our Chief Minister
wants to complete these projects as soon as possible.

Coming to the Bill, of course, there is nothing to say against this Bill. This Bill is
the need of the hour. It will give a lot of autonomy to the Railway Board. As the
railways are expanding with new trains, adopting new technology. coming out with
new set of railway racks etc., obviously, the Railway Board needs this autonomy. But
what we request is this autonomy should be not only with the Railway Board, but it
should also be with every organisation down the line. Whenever we conduct meetings
with the concerned GM of our area and discuss our issues with the Railways, we keep
on getting the generic answers ? (Interruptions) Madam, two minutes. Whenever we
conduct meetings with the GM of the respective area and raise our issues, they give
us generic answers.

Coming to my constituency, six Amrit Bharat Stations had been sanctioned for my
constituency. But the work for this is going at a snail?s pace. With respect to the



Nadikudi-Srikalahasti railway project, the work has been going on for ten years or 15
years. Whenever we ask about this project, we get generic answer.

We are also asking for a new Vande Bharat train from Guntur to Bengaluru. It is a
very dedicated railway line. Various trains and stoppages had been discontinued
during COVID-19 time. We are asking for reinstatement of those trains and
stoppages. This request is also lying at the GM level or Railway Board level.

With respect to the ROBs and RUBs, by the time the tendering process gets
started for ROBs and RUBSs, our five years? time gets completed. So, we all have very
limited time. Unlike officers, we have only five years. We have to show what we have
done for our constituency. So, | expect you to give the autonomy to the down-the-line
offices as well.

Anantapur district is the fruit bowl of Andhra Pradesh. The first Kisan Rail was
started from here. But during the COVID-19 period, you discontinued it. | request you
to reinstate that.

Railway concession used to be given to the senior citizens and sports personnel.
That also has been discontinued during the COVID-19 period. As the inflation is going
up, it is very much needed for the senior citizens. So, | expect that you will reinstate it.
| have nothing to say against the Bill. | wholeheartedly support the Railway
(Amendment) Bill, 2024. Thank you very much.
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SHRI ASADUDDIN OWAISI (HYDERABAD): Hon. Chairperson, Madam, at the
outset, | would submit that this Bill is superficial. It is merely an exercise of moving




papers around, and fails to address the pressing challenges that are being faced by
the Railways. The Bill even fails to incorporate any of the recommendations made by
several expert committees over the years. The Committee on Restructuring of
Railways, constituted in the year 2015 to protect the interests of stakeholders and
promote competition, had recommended setting up of an independent regulator, but
the current Bill fails to create an independent regulator.

Madam, | would just give a picture of the unseriousness and incompetence of the
current dispensation. In May 2017, the Union Cabinet had approved the constitution of
the Rail Development Authority (RDA). The RDA was somewhat similar to a regulator,
but it is yet to be set up.

The Sreedharan Committee in 2014 emphasized the importance of granting
financial powers to zonal administrations, allowing them to independently handle
project tenders and other financial decisions without seeking approval from the
Railway Board. Similarly, the Committee on Restructuring Railways in 2015 argued
that empowering zones would foster healthy competition and enhance accountability
for transport performance and profitability. This Bill has, again, failed to act on any of
these recommendations.

Madam, | give a specific example. The Balasore train disaster highlights
significant flaws in the Railway's compensation mechanism. Despite ex gratia
announcements totalling Rs. 32.8 crore, 76 per cent of the 1,102 officially affected
victims sought justice through the Railway Claims Tribunals, filing 841 pleas for grant
of enhanced compensation. Of these, 793 cases were resolved by granting Rs. 18.69
crore as additional compensation, with the highest individual hike being Rs. 5.4 lakh.
The data reveals that 90 injured victims received no initial compensation, and 232
cases were contested by the Railways demanding proof of travel. This Bill could have
prioritized addressing these systemic shortcomings, but instead fixates on procedural
formalities, leaving critical issues of victim relief and justice unaddressed.

Madam, | come to the issue of train derailment. The staffing shortage manifests
itself in the frequent and often fatal train collisions and derailments. Over the last five
years, 351 persons died and 970 were injured in 200 consequential railway accidents,
including the horrific Balasore and Kanchanjunga train accidents.

Regarding Kavach system, | would like to say that as of February 2024, Kavach
had been deployed on only 1,465 route kilometres, and 139 locomotives, with major
routes like Delhi-Mumbai and Delhi-Kolkata still not covered by the system. Train
collisions are a major safety challenge. The Annual Report of the Commissioner of



Rail Safety suggests that train derailment in the country is a much bigger problem for
rail safety, with train derailments accounting for 75 per cent of the total rail accidents in
2022-23. Track defects were the single largest cause of train derailments, accounting
for over 40 per cent of the total derailments in 2022-23. The Comptroller and Auditor
General of India, in its report on ?Derailments in Indian Railways?, has found
significant shortfalls in track inspection. Even Group A and B broad gauge routes had
a shortfall in inspection, ranging between 30 per cent and 50 per cent in different
zones. It means that the tracks were not inspected in the stipulated period of time.

Madam, there are three lakh vacant non-gazetted posts, and the Railway Board
said that the decision to re-engage retired staff was taken keeping in view the
difficulties being experienced by zonal railways due to vacant posts. In reply to an RTI
in March 2024, the Ministry stated that over 1.5 lakh posts were vacant in the safety
category, and as of August 2023, there were over 53,000 vacancies in just the
Operational Safety Division of the Indian Railways.

Madam, | am concluding. From 1990-91 to 2021-22, we have lost 4.40 lakh jobs
in the Railways. Lastly, | would like to touch the issue of over-crowding. | wish the hon.
Minister travelled on a North Indian route. On busy North Indian routes, one would be
lucky to find a seat.

Madam, in the end, | am digressing from the Bill to take this opportunity to make a
request to the hon. Minister. In Kishanganj, Kochadhaman requires a railway station.
In my constituency, there is a need to renovate Nampur Railway Station. | would like
to draw the attention of the hon. Minister to Falaknuma RoB and the Shastri Puram
RoB in my constituency, which are fit to find a place in the Guinness Book of Records
now. They have been pending for four years. In the construction work of Shastri
Puram RoB, 10 to 15 people have lost their lives.

Thank you.

HON. CHAIRPERSON : Hon. Members, we have a very, very long list. | would
request you to speak just on the subject and put your demands. Confine yourself to
two minutes. Otherwise, we will not be able to complete the list. Thank you.
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SHRI C. N. ANNADURAI (TIRUVANNAMALALI): Respected Chairperson, Vanakkam.
| thank you for giving me this Opportunity to speak on the Railway (Amendment) Bill.
The Railway Department has been ignored for the last one decade. The Southern
Railways has earned almost 1 lakh crore during the last decade and Tamil Nadu has
substantially contributed to this major revenue generation. But only a meagre 2.5
percent of the Railway Budget is allocated to the execution of railway projects of Tamil
Nadu. For instance, let us talk about the new railway line between Dindivanam and
Tiruvannamalai which was announced in the year 2006 and was started in the year
2008. The work relating to this line was carried out till the year 2011. But after the
year 2011, everything came to a standstill. In the 2023 Budget, the Hon. Railway
Minister said that Rs 50 crore has been earmarked for this new railway line.
Thereafter there is no progress. | should also say only Rs. 6.331 crore was earmarked
for the railway projects of Tamil Nadu. But, not even a single rupee has been spent on
execution of the said rail project.

If we ask any question pertaining to the Indian Railways, the Hon. Minister?s
reply comes putting the blame on the State Government saying it is not cooperating
with the Union Government. But | should say the entire delay is due to the Railway
Department. All the rail projects executed with the help of the State Government of
Tamil Nadu such as Elevated Bridge, ROB, RUB etc., are completed within the time
period fixed for it. Whereas the work done by the Railways on railway track is delayed
for long with no reason. Even after the State Government had sent its
recommendation to the Union Government seeking the forest clearance, such
proposals get delayed for years together for such clearances. The Union Government
either does not provide funds for execution of projects or does not give clearance or
permission for such projects. The Tamil Nadu Government is being ignored by the
Union Government in such a way.

| have demanded several times for a train service between Tiruvannamalai and
Chennai on daily basis. On every full moon day, 15 lakh pilgrims and devotees visit
Tiruvannamalai. Kartikai Deepam is a festival during which more than 40 lakh
devotees and pilgrims visit Tiruvannamalai. These pilgrims in large numbers visit
Tiruvannamalai every week and every month. But this Government is unable to run an
Express Train between Tiruvannamalai and Chennai during its tenure for the last 10
years.

In Tiruvannamalai Constituency, Tiruvannamalai, Jolarpet and Tiruppathur are the
railway stations that are being developed and upgraded as Amrit Bharat Stations. But
the work is executed at a snail pace. Similarly, even after Kavach installations, big



accidents took place in Odisha and Chennai. The Railways should ensure the
credibility of Kavach system and other safety measures. Jolarpet Junction has a
significant place in Indian history. | urge that Vande Bharat train should have a
stoppage at Jolarpet. The concession facilities extended to Senior Citizens before
Corona period should be restored. Vacant posts should be filled soon. Priority should
be given to local youth while filing such vacant posts in the Indian
Railways.Passengers with reserved tickets should be given protection. There should
good quality food served in the Indian Railways.

The hon. Chief Minister has asked for funds from the Union particularly for timely
execution of all the railway projects, including the Chennai Metro project. | request the
Hon. Railway Minister to provide sufficient and required funds immediately for all the
railway projects that are executed in Tamil Nadu. Whether it is railway earnings or the
GST revenues or the income tax collection, Tamil Nadu plays a vital and significant
role in paying all the taxes to the exchequer of the Union. Therefore, | urge the Hon.
Railway Minister at this juncture to allocate and release all the funds on a priority basis
for timely execution and completion of all the railway projects relating to Tamil Nadu.

SHRI DILIP SAIKIA (DARRANG-UDALGURI): Madam, | support all the amendments
as the current Bill proposes to simplify the legal framework by incorporating all the
provisions of the Indian Railway Board Act, 1905, in the Railways Act, 1989.

Madam, | thank the hon. Railway Minister and the hon. Prime Minister,
Narendra Modi ji, for allocating five times more budget to the
North-Eastern Region in the last ten years amounting to Rs. 10,376 crore.

| also thank the hon. Railway Minister for 18 new railway projects for the North-
Eastern region worth Rs. 74,972 crore. | also thank the hon. Railway Minister for
allocating five Amrit Bharat stations in my Parliamentary constituency, Darrang-
Udalguri.

Madam, through you, | also have some demands to the hon. Railway Minister.
Number one, Darrang district should be included in the Railway map. As per hon.
Minister's reply to my written question, final location survey is going on from Agthori to
Dekargaon. So, | request the hon. Minister to please complete the survey as early as
possible, so that the population of Darrang district will get its first rail connectivity. |
have raised this issue several times in Parliament. | requested the hon. Railway
Minister personally also.

Secondly, | also urge upon the hon. Railway Minister for reopening of all railway
stoppages which were stopped during COVID-19 period under North-Eastern Frontier



Railway.

Thirdly, a new train service from Dibrugarh to Jagdalpur, Odisha should be started
immediately. | had also written to the hon. Minister last year. oI d 3d I g 99 Wd
BT | XA & HIeAH F 31 [T <X I3 @7 & | H gu W ot &l faRiy &9 ¥ 4=garg
ol 8 | North-East consists of eight States - seven sisters and one brother. Sikkim is
the only brother. So, out of eight States in the North-Eastern region, four States have
been connected by railways in the last ten years. It is one of the greatest

achievements under the dynamic leadership of Narendra Modi Ji and the hon. Railway
Minister, Shri Ashwini Vaishnaw Ji. | would like to request the hon. Railway Minister
this. Hon. Minister, are you hearing me?

HON. CHAIRPERSON : It is going on record. It is okay. Please carry on.

SHRI DILIP SAIKIA : Sir, | would like to request that Darrang district should be
connected by the next Financial Year. | have raised this issue several times in front of
you, in Parliament and personally also. So, please connect Darrang district in the
railway map in the next Financial Year. Please do this.

With these words, | conclude my speech.

DR. MALLU RAVI (NAGARKURNOOL): Madam, thank you very much for the
opportunity given to me to speak on this matter.

| rise to participate in the discussion on the Railways (Amendment) Bill, 2024.
While modernization and reforms in Indian railways are the need of the hour, this Bill
raises several critical concerns that cannot be ignored. Has this Bill been brought for
simplifying or centralizing? The Government claims that repealing the Indian Railway
Board Act of 1905 and merging its provisions into the Railways Act of 1989 will
simplify the legal framework. However, this move shifts excessive control to the
Central Government by allowing it to determine the composition, qualifications and
tenure of the Railway Board members. This centralization poses a risk to the
autonomy of the Railway Board and the efficiency of operations. Moreover, why has
the Government ignored the long-standing demand for an independent regulator to
ensure transparency and fair competition in railway management?

Secondly, there are lofty promises in Vision 2024. The Government's Vision 2024
aims for 100 per cent electrification, speed upgrades, and multi-tracking of congested
routes. But the promises seem disconnected from the ground realities. Coming to
infrastructure gaps, are we realistically prepared for such advancements when track
modernization, signalling and safety enhancements are still incomplete? Coming to



funding issues, Indian Railways is already under financial strain with heavy passenger
subsidies and limited surplus for capacity building. The reliance on private partnership
raises concerns about affordability and access for ordinary citizens. Without
addressing these fundamental issues, Vision 2024 may remain just a vision on paper.

Another point is regarding resistance to structural reforms. The Bill retains the
Railways? existing organizational framework ignoring transformative
recommendations made by various expert committees, such as decentralizing
authority. Greater autonomy for zonal offices can significantly improve operational
efficiency and responsiveness.

Coming to corporatization of Railways, separating policy-making, regulation and
operations is essential for a professional and competitive railway system. By resisting
these changes, the Government misses an opportunity to make the Indian Railways a
modern and globally competitive enterprise.

My next point is regarding addressing persistent challenges. The Indian Railways
faces long-standing issues like high operating costs, network congestion and under-
investment in infrastructure. However, this Bill fails to address critical aspects such as
modernizing finances. Transparent and updated accounting practices are essential for
resource allocation and financial health.

Coming to rationalized passenger fares, under-pricing passenger services while
cross-subsidizing freight impacts the Railways? sustainability.

HON. CHAIRPERSON : Please conclude.

DR. MALLU RAVI: My next point is regarding expanding freight revenue. Freight, the
backbone of Railways? income, needs urgent attention to regain competitiveness.

Another point is regarding symbolic projects versus inclusive progress. While
projects like the Vande Bharat trains are laudable, they cater to a limited audience.
For the vast majority of Indians, affordable and reliable trains are more important than
high-speed luxury services. The Railways must focus on uplifting the overall
infrastructure and services for the common people, not just headline-grabbing
projects.

While the intent behind the Bill may be modernization, its execution raises serious
concerns. The centralization of power undermines the autonomy of the Indian
Railways. Critical reforms like decentralization and independent regulation have been
ignored. Lofty targets in Vision 2024 lack a sustainable and realistic roadmap.



| urge upon the Government to reconsider the provisions of this Bill and prioritize
reforms that will ensure transparency, accountability and equitable development in the
Indian Railways. Let us build a railway system that serves every Indian with efficiency,
affordability and reliability.

The survey work between Bidar and Bodhan via Narayanpet Pithapuram is
pending. This must be immediately taken up. Another line is there from Jadcherla to
Nandyala. One more line is there from Gadwala to Macherla. Survey is going on.
They are not taking it up because revenues are not coming as per their survey. So, |
would request the Railway Minister to consider our railway lines under Backward Area
Development Scheme.

Thank you, Madam.

SHRI AGA SYED RUHULLAH MEHDI (SRINAGAR): Thank you, Madam
Chairperson. Since the Railways (Amendment) Bill is being legislated in the House
and my time is very limited, so | request for the attention of the hon. Minister of
Railways towards a very important and specific issue.

Hon. Minister, we have the Land Acquisition Act, 2013. In its Sections 4 and 11, it
is mandated to have a formal public notice and social impact assessment before you
start any project.
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SHRI OMPRAKASH BHUPALSINH ALIAS PAVAN RAJENIMBALKAR (OSMANABAD): Hon?ble Madam
Chairperson, today | rise to speak on the Railway (Amendment) Bill, 2024. | would
like to draw the Hon?ble Railway Minister?s kind attention to an important issue. The
new rail line project connecting Dharashiv-Tuljapur-Solapur is underway. When this
project was declared, it was planned to procure land parcels directly from the
farmers. But | don?t know what happened next, and now it is being implemented
through compulsory land acquisition process. Had it been implemented through
direct land purchase process from farmers, they would have got five times more
compensation. Presently, it is being acquired through compulsory land acquisition
and hence they are getting only four times more compensation and that is also as
per the ready reckoner rates. The land acquisition process implemented for all the
railway projects in Maharashtra was through the direst purchase mode, but this is an
exception. My district is recognized as aspirational district and the number of farmers
suicide cases is also very high. This is a grave injustice done to the farmers of my
constituency.

Madam, | would also like to draw the Hon?ble Railway Minister?s attention to an
issue of starting a new intercity express train between Latur and Mumbai. If you look
at the response and revenue collection of the current train plying between Latur -
Mumbai, you would get an idea about this new train service. So, a new additional
train should be started between these two stations.

Barshi Railway Station should be developed through Amrit Bharat Station
scheme. Railway Coach factory, Latur has been inaugurated twice but no finished
coach has been rolled out from the factory. So, this factory should be made
operational as early as possible so that the unemployed youth in my constituency
would get employment opportunities there.

My last demand is about providing a stoppage at Doki Station on Panvel-Nanded
Train. For Latur Mumbai Train, a stoppage at Kalamb Road Station should also be
provided. | raised this demand many times in this august House. Once again, |
demand for it. Lastly, | would like to request the Hon?ble Railway Minister, through
you Madam, to kindly fulfil this demand. Thank you.
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SHRI B. MANICKAM TAGORE (VIRUDHUNAGAR): Thank you, Sir. It is my privilege
to address this august House.

| would like to raise only three important issues before the hon. Minister. | hope,
he would address those three issues. One is regarding the Madurai-Aruppukottai-
Toothukudi broad gauge railway line, a 143-kilometre line, which holds immense
potential for transforming the socio-economic landscape of South Tamil Nadu, which
has been pending for long. So, | would like to know what the allocation is, and whether
there is any progress. For the past ten years, the Government has been promising
that there will be progress in that line but nothing has happened so far. Therefore,
what is the status of that? | would like to request the hon. Minister?s attention towards
this.

Then, second is regarding Madurai-related local trains, which has been a demand
from that part of Tamil Nadu, which connects the smaller towns of Madurai area. We
have been demanding this for long. Also, we have been demanding for MEMU trains
at Madurai-Virudhunagar-Tirunelveli, Madurai- Virudhunagar-Sengottai, Madurai-
Manamadurai-Paramakudi, = Dindigul-Madurai-Tiruchi, = Madurai-Usilampatti-Theni
routes. We have been demanding this for long. | would like to know from the hon.
Railway Minister whether there is any such proposal to operate MEMU trains from
Madurai area.



Third point is regarding the food quality in Vande Bharat. We all know that the
hon. Minister takes a lot of interest in the Vande Bharat operations. There have been
some reports of February 2024, March 2024, June 2024, July 2024, August 2024, and
November 2024. Recently, insects were found in the Vande Bharat running between
Tirunelveli to Chennai. During all these months, there have been several such
incidents where insects have been found in the food served in Vande Bharat. So, |
would like to know from the hon. Minister whether there has been any strict action
taken and whether any clear-cut policy has been redefined. | hope, the hon. Minister
will take strict action against those responsible for serving such kind of insect-ridden
food in Vande Bharat. Thank you.
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ADV. FRANCIS GEORGE (KOTTAYAM): Hon. Speaker, Sir, | support this Railway
(Amendment) Bill which aims to bring the Railway Board into the wider ambit of the
Railway Ministry by amending the Railway Board Act and incorporating it in the
Railway Act of 1989.

Sir, due to paucity time, | will go straight into the requirements of my constituency.

The Kottayam Railway Station is located in the quarters of my constituency. It is
one of the most important stations in Kerala because in the Southern Railway
network, this is one railway station which almost 25,000 passengers pass through
every day.

AT S : AT Yo, U e o fuASHar g |

S AT e fa9ge W S, § 3@ uid e a1 399 Saral 99a I | S
o fadge IR g1 s, H Iu®! &l fie ¥ sarer 9Hd =g ¢ |

SHRI N. K. PREMACHANDRAN (KOLLAM): Sir, | normally agree with the hon.
Speaker. You are absolutely correct about the convention of this House because when
we are discussing and debating on the Bill, most of the time it will be within the
purview of the Bill. Definitely, as far as discussion on the Bill is concerned, those who




are speaking on the provisions of the Bill may be given sufficient time, without
counting the number of Members of the party he belongs to. That should be done.
Even at the time of clause-by-clause discussion and moving amendments, sufficient
time is not available. At the time of this threadbare discussion, micro-level scrutiny of
the clauses and provisions of the Bill is required because its impact and
consequences are too many. So, sufficient time may be provided to the speakers,
irrespective of the number of Members of the party he is representing and whether
that party is small or large. That is the submission which | would like to make.

ADV. FRANCIS GEORGE : Sir, at Kottayam Station, the second entry is to be
inaugurated. | hope, the hon. Minister will come and inaugurate it. We have started
operations by ticketing in view of the Sabarimala festival season.

Sir, the main request is that Kottayam is to be made a terminal station. Kottayam
railway station is the gateway to major pilgrim centres and tourist destinations like
Erumeli, Sabarimala, Kumarakom, Thekkady, Periyar Tiger Reserve etc. Lakhs of
Sabarimala pilgrims and tourists use this station. Also, the passengers from the
neighbouring districts of Idukki, Pathanamthitta and Alleppey use this station for their

commute. It ranks 215t among the 727 stations of the Southern Railway in terms of
revenue earning. | would like to request the hon. Minister to consider this proposal.

Sir, way back in the Budget of 2011, Kottayam was proposed as a coaching
terminal, but nothing more has happened. We have six platforms, but trains are not
coming. Then, what is the use of these platforms? So, | request the hon. Minister to
consider immediately making Kottayam a terminal station.

As of now, the trains can operate already because there are trains which ply
within the range of 2,000 kilometres. There is a platform turnaround system of the
Railways under which there are a lot of requests for stoppages and also extensions,
but | am not citing all of them. | am talking of just two trains, which will be of great
benefit, the Ernakulam-Bengaluru Intercity Express, which falls within the 2,000
kilometres range, and the Palakkad-Ernakulam MEMU. | request the hon. Minister to
extend these two trains to Kottayam.

Sir, there are two trains which have already been sanctioned by the Railway
Board and the Time Table Committee - the Pune-Ernakulam Poorna Express and the
Pune-Ernakulam Superfast Express. It awaits the signatures of the hon. Minister.
Once the Minister signs the file, these two trains will also be plying to Kerala.

Sir, there is one more request.
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fde- d gu, 9o 3 9 Y faan, S8 e o siue! 9gd-agd ¥=idale odr g |

ft yRa RiT pRaE (@) : a1 e Ugied, ¥d (TRNeH) f[a8ad 2024 dH &
forg o A w3t Sft & o & BT 3R | §gd-9gd 4=adIg o |

Heleg, # oMU HIegH ¥ A= HAl off § SFRIY AT AIg o R &F &t 8
Hgayul gl-diF AT € | U dl Ao 3R AL UG ¥ Tafdd § | o TR ¥ SR
<4l g=F & e AicT T o facelt  gusdn, gerdl 3R HHYR gid §U HHREAT gdl
@ Sl 8, TR I8 SFRIY ¢ foh 3R U ¢ ®I TR, TAQR, aTerR gid gU gusa,
geTal, AR R HERAT ¢dl a a1 SraT 7, df Fidd ©u § S| U & gl &
T A UGRT SR IR & it o1 off 71ar &1 g=F & & sfgeR iy
|

Heiey, i SiaRM ¥ S, REagst, digs! 3R JaTs ATgR I 744 Xd A8 &l
Td w1 81 goeT §, 39 fore § w3t ot &1 u=are ¢ | 91y & & g8 fAde &an argm
fo If¢ I8 a1 Xq A3 Wied Bidl § al Midd =0 ¥ o Uidl $f SHdT &I §gd oy
BT | ST, A UG 3R IR TS & T &7 gReH P =P I 9gd g1 uie ¢ |
OTAYR-FA1 =i 31IRUY, Farg ATUqR Jagarst 3R Rragdt ot dfo Jagar =+ o @1
g | 3T, 3oy U8 fHae g fob 59 7 Xa arsA &1 o Widid UeH &1 9] |

FIERT, T gy T S & g | dd YR ¢ & Wi ¥ QY 4% & 170 o
o TIAT BT AT B BT AT T g3 5 | TRY 711 g o 1a1ferar ¥ AeraTd &t TR
I T R d¢ R ¢ Hf Faferd &1 S | F 3T J1ed ¥ SRIY HRd g4 3T
STd ] JHI HRAT g | 30 diei BT AR {1, 39 iU 9gd-agd y=arg |

SHRIMATI SUPRIYA SULE (BARAMATI): Thank you, Sir. | stand here to support the
Railways (Amendment) Bill. | just want to make 2-3 very short points.

In the Objects and Reasons of the Bill, the Government themselves have
actually said something that they are contradicting to what you have said. Y, 3T+
®el b ol /A fFaH-s1e €, 9 <A & feud ¥ dgaq 91y | | agree with you

because technology changes and lifestyles change. dqcild GICZSIN] 18, I8 3Bt




91d § | 3Meoiacy TS o Sl 399 3T g, 9% 1890 &I SNl fod oT, IUD! 8t He U
PP 361 3YH ST § | So, really what is the purpose of it? It is a good conversion.
®e U8 U 33! ol § | 33t el RRAT &1, af +ft It I1feT | But what is really the
purpose of it? What is happening is that IR} UfeR Ta-He & 1Y HERCUNEEIRELI
gt 98 TIa-He dhgics & RN | SO JMTIG U UNT SURM §H Jad! o 361 ©, G
Tad o g1, afee w3t Sff 89 wHen € O STl ST gRT fob Uiferae &t Uiark &Y 8l
STEl, O 59 W 3R fgae SN | 3T §HG! I8 THN ¢ fb what is the reason to do
this? What was the real idea of doing this? Could you kindly explain this? It is because
it is just done by way of cut and paste manner. So, what is the logic of doing
something which was done 120 years ago? If he had come up with some new
innovation like he started the Vande Bharat trains and all for which we compliment
him. So, he needs to explain this to us.

This is a very small Bill. We support it, but | have 2-3 suggestions to make to the
hon. Minister. While he is bringing a lot of these changes, safety should be a high
point of any Railways. HERTY T, Hﬁlﬁ | qggd SINEGESEERGI] %’ | Railways is a vast
subject. We get very little time even during the Budget to speak. < &R dg foa sman
3R 3o et # Surer ergH fan, safet g9 39 fod R der §1d W R I | If in
every Session at least once or twice it is discussed, that is all right, because Railways
is something that is very close to all our hearts. This Government could allow a
detailed discussion on all the innovations that they are doing and the experiences that
we are having. Like, Vande Bharat is a very welcome thing, but ™ o= &7 ¥ g8
Fhal ol del ¢ | 98 faw ¥ 9gd srat §, dfced IR Fafem &= &1 gfaur 781 e § |
Q@[ Gl W g Bﬁ'—ﬂ ET%'Q | Especially, senior citizens about whom they have
mentioned in this Bill that FaR RIS &1 S -Pifds TeH UT, 311< gag i off Sare
3T, IGH I Hel b g1 ol o) 1) fSTprded ¢ R & | Yog waTd H MU 43 7
48 q¥e garl | Wi-sifds # W RIde= &1 [l f$aarde Yeras # fiyedar o | s
the Government prepared to give that pre-COVID status regarding discounts to senior
citizens? Will the Government do something about this issue?

There should be more autonomy to the Zones. AR Sd-l dadld Y NIKE %'Fﬁ
Sl 39 <X | S+ g, 31! STl UiaR 3R 3! g1, fhewa sifa | g1 fefgae gt
T 3T §, < 519 §H I & Sl H 1 € df 3] 8% dief faeall Hort gedht & | If they
could decentralize some of the powers in this new Bill, then | think that will be very
effective for all the Railways.

Safety and compensation still are very big challenges because accidents dgd

G| T | B $HUITHE & IR H JieAr Afet | IR Fafed & 7 Eis 81, SieRt 8, AR1 8,
2 99 o1l § YW H Ugd ¥ §gd Sa1al UWwls 8l @l g, At Tidoie dH 8| ¢ |




59 R § i wut v 91 9af 89 Y] fHaHR A1 AT | Everybody is unanimously
supporting the Bill today. 8 UX dgd 3BT =l _g'?f g | If the hon. Minister could
cooperate with us with more stoppages and if he could make a few more suggestions
on safety, then I think that would be much appreciated.

| compliment on all the achievements of the Railways. Definitely, it is a much
cleaner one. H HERTY H Y9l §gd ISl Bl § | Yeldol Sgd 3(wd] HrH, Y TAUT R
Qﬁ %‘ | 35 Bl 3MST A ET%'Q | But at the same time, if you make a few
interventions about safety as a high-priority and if you could bring back senior citizens
discount at pre-COVID level, then it would be much appreciated. Thank you, Sir.

ot 5 faaw arg (Bearsn) : AFH~ siege Sf, Mo o Yad (S=Neq) [adasw, 2024
IR S BT 3awR AT | H 31U 3R YU Soff BT 9gd-a8d SHTHR 3R 4=gdIg ad
FRAT § | T U AT & fsaarel & ST &1 9gd-agd 4-d1g 3R YR Tad
HIATE | IS & §1G gl dR U1 3aeR g3 fob f&—aarer &1 fbgl § 51 Afdd &l
gl IR TG H 3O 9T Hg- BT Sa¥R a1 g | F MUdh! 9gd-agd SMHR SR 4T
I HIAT§ |

T 39 f98g® &1 9HdH TR § | a9 2014 & WA ofd I A% Al St gere=T
9 T4 gHAR XA T o iy qwrg Sft 7 Yad & T4t fo=n veH @t § | v o &
fIrRa URd, AR YR T Ydheu, IT Ydhed Bl T B I T 987 uRadH afg
®el @ @I Hadr g O Yad e # dar § | 98 999 Y9 & i &1 7 dad
MYFH T dfew < & Ty o & +f Aeaynl Y Aymem | & 58 7 daa
F% DR B! Th gIal Ugd AT § Sicdh IR YU &7 Td Heg U™ & fod +t erdd
AHER! AFAT § | HRA P1 Sfia- @1 ad g, 39 Si1d- 381 &1 TH g9 T4 AR &
T 3aR IUAS HRAM & ol I8 fA9ad AT S @R |

A 3ege Sff, TUHEE St & A Ud Yohed ¥ YRA Jad A 31YHdb Td
WM d¢ YR ¢ LF IRap fAd IRMG1T BT (b1 § | G H 68 de HRA ¢, 136
Jarsfi & Y G MR T I I8! 8 | o DI Hol 24 541 U9 300 ¥ AP WIS Bl HeR
il gU IA XG1 § | HRATT Yard foT foreit gemrd & e 0 3 H8 a3 361 ¢, fo 1 ag
U o frg I o frae! MR g, Il a1 THH ¥R U™ &3 &1 HH 39
IWHR & gRIfFAT AT |

T ST 39 IR R I T Iredl § b a9 2014 & Ugd R4 141985 fohawex
A H T, 37 &9 auf H 31180 fHamiex H13d ¢ 99 a1 § | I8 WRBIA 2.1 T3H
3T & S ¥d fAUMT & gRT fhar a1 g | 39 I-91Y 2014 & Ugd U 5]188
fpelHiey O &1 Safaeithb g3 T, 3 <F Ol § WHR 7 Sl g1 uRad T g,
44,199 fHaHIcR YA <P 1 Safae b g3 § Sl TTe 3113 AT 3fH 7 |



A fegef S IR &F P U faRy 91d §, AT ¥ J3t ot 3 Yad § fidaafaarn
ardt 8, 39 fdaafiar & I5xg 9 W A ¢ fh foaarer ¥ RRER-UMR 8id gU Yad
g fosrlt S o gféor ¥ SR 3 ard a1l &1 120 fhaiHie’ s, $9d I1Y-
1Y Yd HATAT b PRIS] DU T, i b I SAIe] JHT Ufd Afad ST |

R I9EIT &9 UG § SR $Id # aIaru™ Ty s gl 13 Y, STy & aral
YT §, TGI AT YGT BT & A & | UigeT § [0Sl db QeI Tauy @ the 9
URY fbar | |

fiadt URdt R (@rTaTe) - AT sty Heied, d Il A4t XHAR W, G/ dgi
O of & RER ¥ | § Y9 99 e, 2024 99 F & fow @S g § | &
3{TEUNYG FETTHAT St 3R AT YA {3l S BT ATHR UHhe Bl § | 98 [A9a9dh YR
IAd & BT &1 DI WA 3R YU 91 & AT 3 Ag@yul § | HRAH ¥ad 9 »ad
AR <= & (AP BT YR T 351 ¢ deh NYFHdHar & JHa ST i gdiew ¢ |

A 37ee Sft, TR [d9ad | Yad die SifaH, 1905, Yad Siffaw, 1989
B THIHA 3R TRMNHD &1 DI WA I T & | % IWPR gRI dle & Tad! Pt
/T 3 ARGl 3R SIHT & YR R WF fovan T g | FAofa R &t ufesan af iR
JuTEt gRTT | e IR AT gaTs Harsll & UG &I 9 TR IR fadr T § | JRef
I B GUR XA §U TH-10] TIER PI 9gral 33 & g f S aue= e &
| YR XA G B SlaH 391 8, I8 i &l dRIe U 31 a1l o 3! 1id dd
UgAKl 8 | TRTHIT 95 Uf=Id I A 3R TR B $HT TN HRd § ol 39 3HH
ST 1 T URagd &1 J1eH 94911 § | 31d YR WRE AT & ded It giawrst d
JUR 3R WIE BT YIS T I 8 | I0d o (G0 JexH= § HRI GUR o' g |

T 3 TUCHT &F B $B AN o SR H AHAIG XA WAl Sit &1 & BN BT
gt § | BRT fore Foaa uRar B, a8t Y & gy 5gd &1 § | g1 gey i &
UHIE ®IF ¢ | MSTT-STETae-ATR-SaaqR YTHT & GIeidul & gRaSHT 85 &
I o foIT SrTaRg® § | S AN &1 QIgRIdRUl 7 had AT &1 AT SGIE Sfewh
AT gATs & a&ral ®i T Fe |

JHH H Udiadic TR fhRIeqR dhe ¥ fgare! de danfad gidl §, S9@!
R fyat, 9QR Bid g¢ STamaTe d forar ST =i | et TR & Iad F8t HiR
A2 g Qi 3 &I Pig AU el & | T 3 3d A8 IR ¥ gHR & ¥ TS} 91T,
a9 fAd IR 9 AR &3 & A D! gfaer e |

Ty, o) FhY Ul ¢ foh I8 fAUa® 7 Had BT o1d B Holgd BT diedh X
& AT B IS gUTE! 3R IR S91Q | & 3o 910 & $© Ufdadl & A1y
G ATEd g |

78I 9¢T, Y4 9¢T1, 9&1 8% TR &1 JUT §,



R P I SIg I, Hicl ot &1 faw 3T 8

|?

ft AT SERT (R) : AF-T Siegef off, T Ta Ugd MU 4=gdle -l § &
MY q S o1 R AT | adq | dole ! Sl Oivu &1 T8 8, 394 TR &1
T g1 X1 7T |

Heied, TR & offet i ¢ 1 S1HTd & | TR ¥ SR & fore Uep ¢ derar off
o for & THT 9 & UST § | XA W13 STl Off 81 § Afh 39T B 3t d 1 A8
ST § 3R U HRUT AN BT BIH! UM 81 X561 5 | TRT A= At ot & a3 fos
TR ¥ SR 3R et & i R®RE ¢ Iams S, d¢ HRd ¢ daTs o |

3P GRT WATG H HIg Ae-q Ul 3R alRivT A9 & faw sie foar mar o |
3T FoIC ¢ & S1ae H HH IE 6l g3 § | g & an SHiaiierd § 3R Sy
0t | 3= srewr oft faam ot Qifer 3% STl &1 = 6! g1 | §HMG, HUR I
SIIHR & forg e gt ot | 3FTTe ® e WHT ¥ ¥4 81 X&T §, i TSl I Igf ¥d
e Tel a1 ¢ | 89 IS a0 OTal Y g8 § [ 9d 81 8T § | TP HRUI IR,
3G, [ASTITR & QNN &1 BT URRNAT &I JHT BT US 8T § |

T gamn o7 {6 ¢l 8 {69 UpR & §1a1d ¢ | 3= Wt 311 {6 dadt U 7
T Yo € | BT I8 ¢ 7 PIfas S S0haRM 3 & FTavle had Tal Y of @ bl
TR BT | BR1 T4deH ¢ foh 39 91 &1 R & i 9} |

et v Tt (GAWR) : AFAT e o, H JE9 Ugd SHTERUg JU T RS U
AIEY ot 3R AT Yd WAt iyt ff BT SMTHR Udhe A1 Igal € |

N AHTH &F H TTHT 1200 HIUS FUT & HH I | 8 | T ApIH a7 &
SRR, MR, WTTYRT, SRTAYRT, gTTRT, &% o STdmoh, YR C/E! & SIS @l
HTH Id 81 ¢ | fouiy s1d ug § o MR wwq # wfgensii & awE far man § 8k
R T Afgarstt &1 1 | 78l 9 fb Hatnea orf +f afgar SR T @t e | & g9
I1d & o 31Ut TRER BT dgd SMTUR Udbe Bl § 3R 4=arg el § |

TIRT WA R U ST HIR HIUaeq 918 o 3¢ § | MR ¥IH &1
SIAUHC Bl XET §, TS Bl T6T & oY SIRHARD A1y, dlex HeR, dleR et A-iH,
AU, TS WIol, B8 BIc, AISIAR AH-U & (T, ARWIe, difsdl ard bR,
Sidien s, ASie iR Sied & fou O TS gw Biiferdl, feaai theat wafAdy, afd
s fEurik wiren, afdw Sifftha gaemt | 396 Y g1 IR RE XL & QA 6
I W TG @ |

10 T3 < Tell € 3R 16 <A1 &1 AR fHar T § | Y09 <X & oY IFHP FE IR
TET 7, 39fae H 39 fadue o1 gl ol § | 9 0l § 9HE /e UM $Rd Ydd




2 BT AP R T R | A P BRIST TN bl ATy e HR IE R | Ao & fabra
o [T ¥ed 5 ISP F1 6T § | TR X Bt IIaRT SgM T ¥Ad & dNaH &l g4
HH a1 3 Idhd | o wrf Sieet gof 81 Se, ot & SareE § gfaen g, agt 7
3T T Rl § | 4=dTg |

S1. I5g RIS (PITST) : Aeled, # 39 fadus & Iuda & Wsl gl 3u-t a1d Waq
H TN S | T 9aT T 3ud IiA S0 faaR 3G | 39 & sffad &f fvea
TR T MITgH & d8d Yad DI Ia B ol YA far 71 7, 39 o H 3ad
e I gHEA XA T3 Sl B 491G Bl § | AfG S8 ol I &1 I WY, O g
T B b YaTa SIS D YHSBT B dgH &1 Ya fohar T 8 | 38 & & B! bl GAT
PP G& BT A0 DI AT forar T §, 39 g & 31U §U18 ¢l § | ad sie
®I B UTTDT & A0 J GeThR WY g IRBR P 37E A BT Sl T o 11 &,
2O o T YS! TS ST § | Y0d 918 BT Wd HRI ¥ad & old gole & dad Uga
T Hiv[g e SoIeid UIaUT™ I ORT fohdT ST | §5ch forg @il ! ST0eh Wik IR SRR
& TR U 8T | T 981 91d, 7 981 H 21 goR fhamer gafaciihdeE g3 g,
e e 10 I8 H 40 9R forall Hiex o1 3afaciithae e g3 &, forad fae & aryare
<Al € | Had CIId o Sl Ial 8, 3o YRET B Ta §81 HU-c Had igd ¢ & 1o Xd
T STt 1 I SEHR ST 59 91 B A © fob X HAT St B 37U faUmT & wfd forait
3! HieHe g | 2 TG 63 IR TS ST & Jolc & UIaUTH g | HAl ot DI 9T ol

g |

el § o+ &F & Ulel oaad ®_-1 digdl § | TR & § °R| gfadi- A feagufT,
AT SaraT, J oIy, 1f IrUsT Sa9IR R el § b B do HRA o 3% RO H 3T |
3R 31X ot & YAl g Ht & IT! A1Yare ST d1edl § | 3 T § dg HRd
3§ 3GRI I Ugd 75 | Had s | U Ugls ¢ | I8 ¢ dg! b, 3% Ul § Ugd
Thdl g | YHIE SeAvHd SReARH, A M &1 I o7 | § 9edl § f gER
2R YIRATT ¢Ud, §d dd dob do, R & HIegH 9 Ugd | 3fd | § 98 He-l da1edl §
{5 ST BT T T I8 UY IO/ U7 | TR Al T &85 H had T BICI-91 ¢ Jadi g |
dg 9gd fFa®Id WKt g 3R SR 811 IR §¢ & oIt § | 39D ol T SiTeTIol B Bl
a1 el A | U BIed fhiied Id &1 Sl MG fhaT §, 39 foe # U] ¢=uare
HIATATRAT§ |
MEIGY, SCHRMA SREARM Sdgiol, SeX-RMd SReARM ThoER, it
YT, e SHTS, dal & dlep TMid SIRTPT BTl Ui §, aifcbt agi sl aeb Yot arg +t
TeI g | T 3Muds ey ¥ U1 Rl § fob STal aofe & Uay™ o 317 3% oy e
HAT B | G G81 BI o dT - §gd URRISS b | H Il SRl § fob ¥a Wl St g9aT
T 3 |




Hgiey, oid H, ¥ &g drg fob Te™ T3 S &1 gkl R fedd U= g | 3-1
e T & 3% o & dgd e § | Y=dIG |

SHRI VIJAYAKUMAR ALIAS VIJAY VASANTH (KANYAKUMARI): Thank you, hon.
Speaker, Sir.

Sir, | rise today to address the Railways (Amendment) Bill, 2024, which seeks to
repeal the Indian Railway Board Act, 1905 and consolidate the provisions governing
the Railway Board into the Railways Act of 1989. While the Government presents this
as a step toward simplification and modernization, we in the Opposition view this Bill
with deep concern. Instead of addressing many pressing issues facing the Indian
Railways, this Bill seems to centralize power further in the hands of the Central
Government, without delivering the much-needed reforms to improve services, safety,
and the general functioning of the Railways.

| would like to raise a point on the centralization of power and politicization of
appointments. Hon. Speaker, Sir, the primary concern we raise here is the
centralization of power. By giving the Central Government the authority to prescribe
the number of members, qualifications, and terms of service for the Railway Board,
the Bill risks undermining the independence of the Railway Board. This could lead to
the politicization of key appointments within the Board, which is not only undesirable
but also harmful for an organization that serves over eight billion passengers annually
and manages the world?s fourth-largest railway network.

Deteriorating safety and infrastructure concerns is the current state of the Indian
Railways, which the Bill fails to address effectively. Despite having one of the largest
rail networks in the world, the Indian Railways faces significant safety and
infrastructure challenges. In 2023, there were 1,694 train accidents involving
collisions, derailments, and signal failures. Of these, 144 were fatal accidents. There
is poor infrastructure. Over 50 per cent of Indian Railways? tracks are outdated and in
need of replacement. Furthermore, only 35 per cent of stations have disabled-friendly
amenities. There are delayed projects. There are over 200 ongoing railway projects,
with many suffering from significant delays.

The Railways (Amendment) Bill does not propose any meaningful changes to
address these issues. Instead of centralizing the governance structure, the focus
should have been on making the Indian Railways safer, more efficient, and more
accessible for millions of passengers.

Now, | come to the privatization agenda. Hon. Speaker, Sir, the Government has
been clear about its plans to introduce Public-Private Partnerships and even privatize



certain routes of Indian Railways. The Railways (Amendment) Bill, 2024 could be a
step in that direction. While the Bill does not directly mention privatization, the
centralization of powers and the potential for political interference could create an
environment conducive to privatization. We have seen similar attempts in sectors like
airports and ports, where privatization has led to higher fares and reduced
accessibility for the ordinary people.

Hon. Speaker, Sir, there is an urgent need for real reform, modernized
infrastructure, better working conditions, reduced accidents, and accessibility for the
poor people.

Hon. Speaker, Sir, | would conclude by saying that the Congress Party believes
that any changes to the governance of Indian Railways must be made in the best
interests of the people, not for political gain or to facilitate privatization. We oppose the
Railways (Amendment) Bill, 2024 in its current form because it lacks the reforms
needed to improve the safety, infrastructure, and efficiency of Indian Railways.

Thank you, Sir. Jai Hind.

ot saHg Al (ASRTR) : 31we Heled, H 3US!, AT YUHHES St &I, AH1G ¥
T STt T 3R YToTaT & =N A P ¢=gaTe ol § foh G Yo (SRNY) a8, 2024 R
Sie BT AT faar |

AgIed, HRA H Yad &1 I 16 U 1952 F §3MT AT | TgaT [d99% ay 1890 H
ST YT | 39 UG 98 Ydl 81 ¥dd Tae & A1 WR &1 T, dfcbd d9 98 iesygl & 3
AT UT | ITH TS BT HBIH Tl @I AT AT | 3(dUd, 99 1905 H Sl ¥dd s &l
AT 91 U1, IGH YAd BT TaTe S g, It & fou ¥ed S Uae &1 U7 | I8
He f 398 avf 1890 & Ude B! He-Uke Hdh QT 71T o) 9T -8l § | a8 1890 T S
Ude &1 UT, ITHT a8 1989 H INfAd fopar ar o1 | wifdsd, S 9 1905 &1 ¥ad dis Tae
T, IYD! 1 TN foam T o1 3R 7 8 ST a¥ 1989 & ifAfgw & wnfira farar
YT | 3fUd, Ig SN TaTe arel fexT §, 39! a9 1905 & fa9uss Pl ahe Iy 1989 &
A T ol enfiret frar S 3gT 8 |

40 faugf & $© AarT §id 38 U fob Hlaad AESUe o 6 & ol H1H B
R T, Nepd PR W | Ta YR T 1947 H Wi 81 T, T 1947 S U &b e +f
f3dg® §, o sy Wed I I8 Ry H b WHR HH ¥ HH IR df 96 ¢ |
YR @1efF g1 T €, 89 AT Fog-siffam ¥ o W= g 9w | 99 UaR dr T8l
ST I1TRT | STt S22 UHT ® I1 S o9 3R 8, 394 el Y ok ag e, fondt o
UTeR G¢ SE, $B-FS I | S -3/ B 81 3% ©, af 34t g ok fFom &
Jed Bl BINR § | 3 PR B ARG 4 TA BT § | H A TRPR Bl 4=7aig & |




T 3ufor 9 foa &1 99 FR @1 §, SN Ugd ded U b faeeh enfi @R 8 1 89R
forg < ¥ara off Sga R o | TR ST 7Tia §, 981 o ST | Sl Xad R o, 5| H 98 2014
T TG &1 YT, 98 ¥ald WA 165 fhadier gX U7 | 3{d 98 gl HH gladR 70 fdhadiex
TR § | H A YA S, XA @ S 39U O WHR DI 4G o | 3R a9
TUT YEIaH, AASHART, SR, TR, SANTG 8id gU af fewl H 460 fohadiey &t
T3 12 Widd &I Ts g | Wi HRd & TH1 8, Has-HTaR, SYAR-IRIeT & g,
3R TR Yo et 5 Yo 13 Wi 88 8, d TR o fUgs Raw A gs § | 3a4
3 FH B} &, a1 398 Apr-fewguft 7 &% | S % oy %8 R} §, I T8 SRS
gA1d &1 5, dl ST |

Od IR SR TSI &1 WRBR &1, < 3nfeen # g 8 Yad uRaeHr Wied g8 g,
I T ANTT T 19,289 TRIS ITY § YT TP @dls 767 fhaHicy g | 1 I8
BT 91d 872 W TRAT It <l nfswn & awe ® Tur Yad fefasH €9 @1 8, o
gRaTa H 980 8 et g | 39 96 UhRIAS adl &I ¢&- aney | § o +ft
el @I g V6T YT, -3 B gU &, AT 39P aR H dl did I 8, Al fquef &
N 39 fagas &1 foriy M HRIQ & | I8 Ifud a1d Tl & | Tet o & 9 a1eq |
3! Y=aTe ¢ | & 39 [ &1 9T Hra1 g |

ST. IAT ATe G (SSTYR) : A1 &g Sif, ¥l (A=neH) faedsds, 2024 it faarred=
g, o U Ao URAT =B 8, TP TR A § | Agayyl g i § & 39 S0 ok
HRUT BT S HYF 8, ITH I IRE W 39! WraT g | F 39 adgs & gl d aia &
fere @ g g |

Hie IR ¥ 39 fadu® I g8 o1d 99 # oMl § & Sl &l &1 &, U 1890 HT1§
3R ERT 1905 BT B §, QI FRIRID 8 X6 & 3R I T 791 B 381§ | ST
aole ¥ TR 3R R &1 g 3 BHis e Rigid 8, 98 399 3@ e | g3,
MRIFR Aidhad H fhad U SR o, a8 Rigid ot o teled g1 @ | 93
AT | % 98 9gd Heayui © |

A 3(ee Sff, Sd dle doid HRd & TR SF-Rd o, dd I8 ST a1 UT | 98
T SIS & aR B gl Hd Y [ a0 T 767k SRAd & Ug J RerR g1 s, dl ¥ 918 &1
TR T TG BT | SHPHT A 6 [ S IRIshicd Ha A, ITD! golg I ay
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SHRI RAJMOHAN UNNITHAN (KASARAGOD): Thank you very much, hon.
Speaker, Sir, for giving me an opportunity to speak on the Railways (Amendment) Bill,
2024. First of all, | appreciate the hon. Railway Minister for introducing Vande Bharat
trains as well as Amrit Bharat Stations. The people of Kerala, especially the people of

Kasaragod, are grateful to you because you have given two Vande Bharat trains to
Kerala. One train is extended to Kasaragod and another train is extended to
Mangalore and you have included two stations in Kasaragod as Amrit Bharat Station.
We are expecting more Vande Bharat trains for Kerala.

The northern Malabar region in Kerala is reeling under insufficient train services.
Despite repeated demands, the area is still not provided with adequate short-distance
trains. It is noteworthy that the area generates high revenue for the railways. The
Kasaragod Station alone generates revenue of Rs. 47 crore annually. But
unfortunately, train services are very limited from Kasargod to Kannur and Mangalore
Station. Many commuters from Kasaragod travel to Kozhikode on morning trains but
their return journey in the evening is difficult due to long gaps between the services.



After 5.10 pm, the next daily train runs from Kozhikode to Kasaragod only at 1.10
am. Most of the existing trains terminate at Kannur, neglecting the northern most part
of Kerala. In order to redress the passenger grievances, the newly introduced
shoranur-kannur train must be extended to Mangalore and it must be promoted as a
daily train.

Sir, a testing facility for the crew must be opened at Manjeshwar so that trains can
operate from there. More trains need to be introduced between Kannur and
Mangalore and some trains should be rescheduled for the convenience of
passengers.

The Malabar region also lacks night train services to the State -capital,
Trivandrum. The Mangalore Kochuveli Antyodaya Express must be promoted as a
daily train to absorb the overloading passengers to Trivandrum from Malabar.
Moreover, pre-COVID-19 stoppages in Kasaragod district must be restored
immediately. Sir, | request you to include Kanhangad and Nileshwar Stations in the list
of Amrit Bharat Stations. Thank you very much.
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SHRIMATI KANIMOZHI KARUNANIDHI (THOOTHUKKUDI): Thank you, Sir, for
giving me this opportunity. Many speakers present here have pointed out that this Bill
seems to undermine the Parliament. As usual, the Union Government is saying what
they have to do, and they have taken all the authority into their own hands. But | would
also like to compliment the hon. Minister, and we have to agree that the stations and
the trains are much more cleaner. | would also like to bring to his notice that the coach
conditions, especially in the Southern Railways leave much to be desired. It is not at
par with that of the railways of other zones. Everything seems to be privatized. And,
we cannot wash our hands of Railways slowly because lakhs and lakhs of people
throughout the country, the underprivileged people depend on Railways. So, the




Government cannot just slowly move away from this sector. That is something which
we have to keep in mind.

Coming to my Constituency, Thoothukudi in Tamil Nadu, we had given many
requests to the Minister. It is an important city where we have the port and a lot of
small-scale industries and traders. But we have only one train to Chennai. We need
connectivity to be improved and also, we need to introduce a Vande Bharat train
between Thoothukudi and Chennai. At present, there is only one express train named
Pearl City, running between the State capital and Thoothukudi at night time. So,
introduction of another train which passes through Chennai, Thoothukudi, Thanjavur
and Kumbakonam would make a lot difference to the people there. Thank you.
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The Lok Sabha then adjourned till Eleven of the Clock
on Thursday, December 05, 2024/ Agrahayana 14, 1946 (Saka)



